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APPROPRIATION BILL

Tae Deputy Minister of Finance
(Shri B. R, Bhagat): 8ir, I beg to
move*:

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for the
service of the financial year 1957~
58, be taken into consideration.”

My, Speaker: The question is:

‘“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for
the service of the financial year
1957-58, be taken into considera-
tion.”

The motion was adopted.

Clauses 2, and .3, the Schedule,
clause 1, the Enacting Formula and the
Title were added to the Biil.

Shri B. R. Bhagat: I beg to move:
“That the Bill be passed.”
Mr. Speaker: The question is:
“That the Bill be passed.”
The motton was adopted.

RAILWAY BUDGET—GENERAL
DISCUSSION

Mr. Speaker: The House will now
take up the general discussion on the
Railway Budget for which 15 hours
have been allotted. I might state that
according to the usual rule that we
have followed, there will be a time-
limit of fifteen minutes for each indivi-
dqal Member and about twenty
minutes to half-an-hour in the case
of Leaders of Groups. That is the
time-limit within which the discussion
may be carried on.

Shri Frank Anthony: (Nominated—

Anglo-Indians): Mr. Speaker, I am
sorry that the Railway Minister is not
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in the House. I believe he is pre-
occupied with the debate in the other
House.

In his speech on the Railway Bud-
get, the hon. Minister has not indicated
any kind of increased allocation in res-
pect of goods traffic carried.
Last year, as far as I remember, the
Minister had mentioned that the rail-
way administration had gone back to
its original figure of 60‘8 million tons
in respect of providing incrcased capa-
city for the carriage of goods, and
last year I was constrained to point
out that this provision of 60°8 million
tons was, in my humble opinion, hope-
lessly inadequate. My own estimate
was—and my estimate, if anything,
is likely to increase-—that if we were
to avoid crippling bottlenecks during
the Second Plan period both in the
public and the private sectors, we must
provide for a minimum expansion in
respect of goods trafic of at least 80
million tons.

1 was particularly disturbed by
one part of the Railway Minister's
speech. I think it contains an omin-
ous augury. He has admitted that in
the next year we have to provide at
least 12 million additional tons in
respect of goods traffic. He goes on
to admit that next year they will
have to provide a total of at least 145
million tons in respect of goods traffic,
and then hc also admits that in the
Plan the total provision for the whole
Plan period is only 162 million tons.
Now I feel that this is an indication
of a much graver shortfall in respect
of goods traffic carriage than even I
had anticipate@. This means that all
that the Plan is providing, all that
the railway administration is provide
ing under the Plan, is a total increase-
of another 17 million tons of goods
trafic. And the Minister admits that
next vear alone we will have to pro-
vide 12 million tons, and most of that
will be taken up in respect of the
expansion of the steel project and in
respect of the increase in the raising of
coal. I feel that unless the railway

*Moved with the recommendation of the President.
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atiministration does something to pro-
vide from now on for a much greater
increase in respect of goods traffic,
within two years the railway adminis-
tration and the country will be caught
wp with erippling bottlenecks both
in the public and the private sectors.
My own estimate is—and the railway
administration has not provided one
jota for this—that expanding private
sector and increasing volume of mis-
cellaneous goods traffic alone will re-
quire increased capacity to the extent
of 30 million tons, and you are not
making any provision whatsoever for
this.

Another feature which has caused
me, and I believe those who have
studied the Railway Budget, grave
disquiet, is the steep rise in working
expenses. I am quite prepared to con-
cede that with the needs of an expand-
ing economy, with the commensurate
needs of an expanding railway system
there must be a rise in working ex-
penses, but I am not satisfled that this
steep, progressively steep rise in
working expenses is warranted.

From 1950-51 to 1856-57 the in-
crease in working expenses has been
from Rs. 180 crores to Rs. 233-94
crores; that is. in six years up to
1958-57 there has been more than a 30
per cent increase in ordinary working
expenses. That picture, if anything,
becomes worse after 1955-56. In
1955-56 the actual working expenses
of the railways were Rs. 212:95 crores.
Now, the budget estimate as has been
given to us bv the Minister for
1958-59 is Rs 26835 crores That is,
from 1955-356 the working expenses
have gone up more than Rs. 55 crores
that is by more than 25 per cent
within 2 to 2} years.

12:26 hrs.
{SuarYr BARMAN in the Chair]

1 am sorry the Minister is not here
His Deputy is here, and apparently
there is some reason for his smiling
at my analysis, but I want him to
agsure me, and to assure wide see-
tions of the people of this country
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that the budget estimates are not be-
ing presented to this House in an
irresponsible, cavalier manner. I sub-
mit with the greatest respect that the
manner in which these budget estim-
ates are being presented would be
a disgrace to high school boys.

Look at the way in which these
budget figures have been consistently
presented to this House. In 1956-57,
the actual working expenses were Rs.
5 crores more than the revised estim-
ates; in 1957-58 the revised estimates
were Rs, 15-31 crores more than the
budget estimates. What the actuals
will be we do not know, but there is
this consistent pattern of the budget
estimates presented to this House giv-
ing one picture; there is the egually
consistent pattern of the revised
estimates presenting a different pilc-
ture, in the sense that there is always
an increase; and finally, when we come
to the third stage of the actual ex-
penditure, again the House is asked
to meet yet further increase.

The Minister has given us the budget
estimate of Rs. 26835 crores. I say
that there is nothing to suggest that
this budget estimate for 1958-59 will
not follow the pattern that we had
before us for 1956-57. What is there
to suggest that when the actuals for
1958-59 are placed before the House,
the country will not be required to
meet a bill of over Rs 300 crores”—
nothing. And the Deputy Minister
cannot just smile his way out of it.
I suggest that there is absolutely
nothing by which the railway adminis-
tration can assure us in this respect,
when already there is the steep dif-
ference, first between the budget
estimates and the revised estimates,
then between the revised estimates and
the actuals.

After all, an estirmiate must be an
estimate. How is it out to thicz tre-
mendous extent? I am quite certain
that when we are presented the
actuals for 1958-59 they will be over
Rs. 800 crores, and the indication is
to be found in the Minister's admis-
sion that he has only made a token
allowance for the pension scheme.
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What I am protesting against is the
cavalier, irresponsible manner in
which these railway budgets are pre-
sented to the House. Deliberately the
budgets are under-stated; then, when
the House forgets what the first
budget estimate was, we are asked to

* accept a revised estimate of Rs. 15
crores more, and when the actusls
come, we are probably asked to
accept a further demand of another
Rs. 30 crores.

The Minister has told us that there
is this difference of Rs. 919 crores
between the revised estimates and
what he has given us this ycar. He
has also told us that Rs. 4'4 crores
are due to interim relief, to annual
increments, and he has said that part
of it is due to incrcased staff. I am
sorry that the Minister is not here.
I would like him to have told us what
precisely is the outlay on account of
increased staff, and I have a very
special reason for making this request.
because I believe that a large propor-
tion of this increased staff is absolu-
telv unnecessary. The railway offi-
cials tell me that there is absolutely
no method for the recruitment of extra
staff. What is the method? I am
strongly of the feeling that it is an
ad hoc, rule of thumb, irresponsible
mcthod. T have tried to analyse the
figures. In the Report by the Railway
Board. the only figures that I could
find were for the year 1958-57. 1In
that one year, there was a 26.000
increase in the number of class III and
class IV staff, and there was an
increase of 439 officers. both class I
and class 1I. That means that in one
vear, between 1956 and 1957, there was
A 168 per cent increase in the number
of officers, and there was aporoxim-
atelv a 26 per cent increase in the
number of class III and class IV staff.
What is the Minister going to say?
How does he determine this number
of increased staff? I say that it is by
rule of thumb. The officers them-
selves tell me this. Somebody tells
the divisional superintendent or the
operating superintendent that ‘Look
here, the Plan envisages a 5 per cent
increase’, and he promutly makes a
Pro rata increase in the indent for
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new staff. I know that in the North-
ern Railway, for instance, these new
men are falling over one another, the
officers are falling over one another,
because they have got nothing to do.
Do the railways attempt to undertake
anything in the nature of a job
analysis, before they begin to recruit
these thousands of young men? There
is nothing of that kind. They know
that this House is prepared to give
them hundreds of crores of rupees
more when they need it. As far as 1
am aware, there is no machinery for
ensuring that there is even a sem-
blance of a job analysis for ensuring
that the number of men they tnke are
required for the increased work that
they are faced with.

The Minister has said that part of
the increase is due to unforeseen mis-
cellaneous expenditure. With all due
respect to my wife, I am bound to
sav that this rather reminds me of
the kind of budgeting that my wife
indulges in; whenever she cannot
account for any large item of ex-
penditure, she puts it under mis-
cellaneous expenditure. But I would
expect the Railway Administration
who are spending hundreds of crores
of rupees not to budget like my wife.

Shri Punnoose (Ambalapuzha):
Can such reference be made to a per-
son who is not here in the House to
defend herself?

Shri Frank Anthony: I feel I
shall be able to make peace with my
wife at home.

I would say that an overloaded
administration like this should not
budget in this way. There is this
very noticeable and grave feature,
that every item of the revised estim-
ate is an increase on the budget
estimate on that item. Look at the
1957-58 figures. Under the head
‘Administration’, the budget estim-
ate was one figure, but the revised
estimate was Rs. 1 crore more. Under
‘Repairs and Maintenance’, the budget
estimate was one figure, but the
revised estimate was Rs. 7 crores
more. Under ‘Operational Staff’, the
budget estimate was one figure, but
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the revised estidiate was Rs 2:crores
more Under Fuel’, the budget estim-
ate was one figure, while the revised
estimate was Rs 8 crores more Under
‘Operations—Other than Fuel’, the
budget estimate was one figure, while
the rewised estimate was Rs 1 crore
more Then, you get this convenient
item  ‘Miscellaneous  Eslpenditure’
where the budget estimate was one
figure, while the revised estimate was
Rs 2 crores more In every item you
have come to this House and you have
asked us n the revised estimateg to
accept an increase ranging from Rs 1
crore to Rs 7 crores, for crores mean
nothing to the Raillway Administra-
tion

I am bound to say this I have
talked to the senior officials and they
tell me that the Railway Administra-
tion today 1s bedewvilled bv a complex
of ciiminal waste And you see 1t
nowhere until these estimates are pre-
sented to this House I want to ask
the Minister what guarantec he can
give us that this kind of progressively
increased demand will not take place
with regard to the 1958-59 budget?

The Minister has said that the index
of net ton-mile« per dav 1s an infalli-
ble reflection of incrcased operational
efficiency I am not going to take
away some of the pleasure which the
Railway Administration might hke to
give 1tself with regard to this increase
m operational efficiency 1 do not
want to detract an 10ta from 1t and
I am quite prepared to concede that
an mcrease in the net ton-miles per
wagon-day 1¢ an index of opcrational
efficienty But wheie I join 1issue 1s
here that it 1s not the sole index
What the Minstry 1nvariably asks
this House to accept is that this
figure with regard to the net ton-
miles per wagon-day 1s the sole and
the only index of operational effi-
clency I have said 1t before and I
say it agamn, that there are several
indicia of operational efficiency And
1 say this also that therd i1s a general
feeling among the officials on the
railways that these other ndicla

26 FEBRUARY 1888 General Disewussion 2486

which are equal guides m measuring
operational efficiency show that not
only has there been no increase in
operational efficiency* on the rafl-
ways, "but on the other hand there
has been a steady declmme 1n opera-
tional efficiency on the tmilways The
Efficiency Bureau itself has waved
asyde this index of net‘ton-miles, and
has admitted that for five br six years
there was a steady decline m opera-
tional efficiency on the railways

I am not prepared to accept the
index of net ton-miles per wagon-day
as the sole index of operational effi-
ciency I did not have much time
but T have tried to look at seme of
the figures supplied by the Railway
Board I am only taking some of the
other indicia of operational efficiency
I have looked at the speed of goods-
engmes—I am referring to sfteam
(ngines—and I find this that last year
the average speed m terms of mules
per engme-hour for goods-trains was
114 1In 1956 57 it has dropped to
105

Then I have looked at another pic-
ture and this I feel 15 a verv signi-
ficant picture with regard to collisions,
engine failures derailments ctc These
arc all wndicta of cfficiency on the
rallways and the picture 15 not one
of increasing cfficiency but 1t 1c one
of dccreasing efficiency Look at the
figures that have been supplied

In regard to collisions of other
trains the highest number of collisions
was, 1In 1956-57 Then take vour
dcrailments  In 1956-57 your derail-
ments were higher than 1in  any other
year Then take your engme-failures
And this 1s a particularly eloquent
index of operational efficiencv  Your
engme-failures were the largest m
1956-57 as compared with any previ-
ous year from 1950-51 What were
these engmne-failures due to? I shall
presently tell the House what these
engme-failures were due to The rail-
ways are making a fetish of one thing.
They have got this babu complex.
Some glorifed babu in the Ralway



2487  Ratlwey Budger

Board says that ‘All that you have to
do is fo present to this House the
figure of net ton-miles per day. The
House does not know better; it will
regard this as ar index of increasing
operationa] efficiency.’. So, you have
this fetish of producing these statistics
with regard to net ton-miles per day.
But you forget all the other factors
which also contribute to operational
efficiency.

For instance, senior engineers, when
I speak to them privately say this
that because the Railway Board
insists on producing these statistics,
we are flogging our track, we arc flog-
ging our engines. And they say that
‘We as senior engineers tell you pri-
vately that within four years, not only
the railways but the country as a
whole will pay dearly in terms of
failures and in terms of accidents. We
are killing our railway track; we are
killing our engines to produce these
statistics. So, in four or five years,
you will see an increasing number of
engine-failures, and an increasing
number of accidents, and you wiil see
the price that we pay for this fetish
of producing this kind of statistics.’.

As I say, the Railway Board tells
us one thing, and the Minister repro-
duces what the Railway Board tells
him. But what do the senior officials
say privately? Thcey say that because
of this fetish of producing these statis-
tics in regard to net ton-miles, you
would not even allow adequate time
for the turn-round of engines. The
running staff tell me this—and I meet
thousands of them—that you do not
allow sufficient time for the turn-
round of engines, with the result that
the maintenance of your engines, and
the repair of your engines are com-
pletely inadequate. That is why you
have the largest number of engine-
failures in 1956-57. There is no proper
maintenance; and there are no proper
repairs. And I say this also that these
figures that you have given us are
cooked figures. I say this advisedly
because the staff tell me that the full
picture is never produced, and that
the senior officials deliberately sup-
press the number of engine-failures. I
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am told by the members of the staf?
that they cannot report an engine-
failure which causes a loss of more
than one hour without the previous
concurrence of a senior official, be-
cause there is this deliberate policy
of suppressing engine failures and
suppressing loss of time, with the
result that you do not get the core
rect picture. But the correct picture
will emerge in this  country.
It is emerging today in an
increasing number of engine failures
and increasing number of accidents,
and that is going to be a story which
will be progressively underlined, and
no amount of doctoring of figures, no
amount of trying to argue 1t away
will change the actual picture as it is
going to emerge.

In these figures, I could not find—
perhaps the fault was mine-—any ref-
erence {o averted collisions. I say
this withou! qualification that not a
day goes by on the Indian Railways
when at least one averted collision
does not take place  Why don’t vou
give us the figures? The figures of
averted collisions are much more elo-
quent than  your actual  collisions,
because I had occasion the other day
to analyse some of the accident buli-
etins and 1 saw there that everyday
two trains, sometimes passenger and
sometimes mail, are both brought on
to the same lince and collisions are
averted sometimes by a few feet be-
cause of the vigilence of the loco staff.
The station staff bring the two trains
on the same line and collisions are
averted by the narrowest margin. If
collisions had not been averted, vou
would get major disasters ‘n terms of
human life and railway property. Yet
you give us no indication of averted
collisions; and the number of averted
collisions is increasing cveryday on
the Indian Railways.

There is another matter in resp:ct
of which 1 want to speak in terms of
unqualified condemnation of the Rail-
way Administration. We know that for
a long time it has been the policy of
the Railway Administration deliber-
ately to boost the National Federation
of Railwaymen, and equally deliber-
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ately, insidiously, to suppress the
other railway Unions. I know the
Minister will say, ‘Oh, it is our policy
to encourage unity among railway
workers’. This is a pretext which is
much too worn, much too threadbare
to convince anyone.

The railway workers, and those of
us who know about railway working,
know that the National Federation is
a government-sponsored Union. Thaey
know that the National Federation has
never, and will never, dare to oppose
the Government. That is why four-
fifths of the railwaymen, in spite of
all your coercive methods, insidious
methods, have refused to join the
National Federation of Railwaymen,
because they regard it as, I won’t say
a stooge Union, but as a government-
sponsored Union and nothing more.

‘What 1s happening today? I regral
to say this, but under the stewardship
of the present Railway Minister the
policy of trying to herd the railway-
men into a government-sponsorcd
Union has been intensiffied I know
what is happening on the Northern
Railway. A secret circular was issucd
to find out which railwaymern are all
members of Unions other than the
National Fedcration. Why do ynu do
this? What are we living under?
Some kind of a terrorist regme” 1
have got the circular with me.

On the Southern Railway, a circular
has been 1ssued not only to give no
facilities but to deliberately place
obstacles in the way of any other
Union. Other Umions are told that
they cannot collect the subscrmptions
even on railway premises. What is
this? On the one hand, we are told,
‘Look at the Constitution’. But on the
other, look at the way we pay lip-
service to democracy and to demo-
cratic problems! We have got a
fundamental right given to ali work-
men to form unions. VYes, like 30
many other fundamental rights, this
is a fundamental, which 1n practice,
is being made another meaningless,
empty husk.
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Why do the Government delibsr~
ately seek to regiment all the railway
workers into a Union which they deo
not want to join? Why do the Gov-
ernment deliberately try to suppress
other Unions which the railwaymen
want to join? What do the Govern~
ment expect to get out of it?

I am the President of the oldest
Union in the country, compared to
which the National Federation 13 a
joke. We give more benefits than the
National Federation can give in a life-
tyme. It is the only Union which
really works to real Union piinciples
because we give every kind of benefit
which a decent Union ought to give.
And yet Government are trying to
suppress these decent re«ponsible
Unions. What do the Government
expect to get out of it? Do Govern-
ment think that the workers will
thereby like to jorn thr National
Federation? They will not At
worst, they will go into the extremist
camp, and although I am the titterest
opponent of Communist trade union-
1sm 1w the country, I will be the firs®,
1f Govcrnment trv any more to regi-
ment the railway workers, to tell
railwaymen to join en masse the
Communist Unions 1n this country

The quarters position 15, if any-
thing, going from bad to worse. The
Minister has said that Rs 11 crores
have becen set apart for quarters;
16,000 quarters have been provided in
1957-58 and 15,000 quarters are to be
provided next year. I have repeatedly
said that this 1s a scandalous provi-
stion. What are you goine to do”? You
are trmfling with 1t I know tnat the
Railway Admunmistration has always
lacked 1magination. You are tnfling
with the quarters position. At the
end of the Second Plan period, what
are you gomg to have? An increase
of 64,500 quarters' Sir, my estimate is
that half a million railwaymen sre
without guarters. You expect to re-
cruit another 200,000. You are provid-
ing by the end of the Second Plen
64,500 quarters. So at the end of the
Plan, instead of half a million being
without quarters, 650,000 will be
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without quarters. And then you
wonder that your railwaymen are not
giving you loyal and complete service.
This is a wooden-headed and un-
impaginative way of dealing with this
problem.

The railway officials have palatial
residences. General Managers live in
air-conditioned—and what not-—res-
i1dences. And at the end of the Plan,
more than half a million of railway-
men will have no homes to hive in.

Then agam, Jook at the quarters
some of the railwaymen are hving in.
I wrote to the Gencral Manager of
the Southern Railway. What does he
care? Do you think that the General
Manager bothers anything about the
driver and running staff at Bezwada
having nothing to choose but to live
in cattle sheds? They do not know
where thenr familics are. Yet you
ask them 1o give loyal and decent
service Ycu are quite satisfied with
this hopelessiy 1nadequate prowvision.
Somcthing wall have to be done. If
the raillway officials have no mmagina-
tion, why don’t you get some Rehabi-
litation people? They have tackled
this problcm in an imagmative way.

A schemc has been suggested to me.
I am asking the Railway Administra-
tion to ge¢i out of this wooden-headed
unimagmnative attitude. Somebody has
suggested that you may give an
advance, for instance. to the stationary
clerical staff In the Divisional Head-
quarters 1n Delhi, you have a large
number of clerical staff who are not
subjcet to transfer. Why can't you
make advances to men who have done
10 to 15 years ccrvice from provident
fund? They have still got a sufficient
number of years of service for you
to realise that in reasonable instal-
ments You may have a scheme like
this I am only making a suggestion
to be able to provide another 200,000 to
300.000 quarters, not the 64,500 which
will not even touch the fringe of the
problem,

I was wanting to refer to certain
Beneral grievances. May I say one
thing about the pension scheme? I
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have we'comed it. It is an unquali-
fled boon 1 believe I was the first
Member of this House to make a plea
for this scheme several years ago. But
the railwaymen are not opting for
this scheme. There are two reasons.
Firstly, they do not understand the
scheme. The railway officials them-
selves do not understand it What is
more 1s this. I told the railwaymen:
‘Here 1s a good scheme Why not
accept it? ' They said: ‘We know the
chronic 1nefficiency of the railways.
Men who have retired for 9 years have
not got their provident fund. What
do you expect us to do with the
pension scheme? We will not get any
pension for 9 years’. Already, a num-
ber of people have opted for the pen-
sion scheme. But they have not had
their pensions. Their families are
facing starvation. This 1s the chronic,
normal inefficiency of the Railway
Admunistration The senior raiway
officials cannot think. They do not
think Probably, that 1s a chronic
condition But they do not know the
significance of the pension scheme. So
the men say ‘no’  They will not take
the 11sk  Thev say, “If we opt for
the pension scheme, we won't get our
punsions ”

Finallv, I want to refer to this ques-
tion of selection.

The Deputy Minister of Railways
(Shri Shahnawaz Khan): May 1
mtervene at this stage.  The hon.
Member has made a very serious alle-
gation that a large number of people
have not got their provident fund for
nine or ten years. 1 would like the
hon Member to give me a list of such
persons so that I could reply suitably.
There must be some reasons for that.

Shri Frank Anthony: I have been
writing continuously to the Railway
Administration The case of nine years
happened on 1ts door-step He got 1t
after nmine years But today as a
matter of practicc pcople are not
getting their piovident fund for a
period of one to two years. I do not
write to the Deputy Minister, I write
to his senior colleague. Everyday I
am writing to him of these people not
getting their provident fund dues,
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Mr. Chairman: His time 13 exhaust-
ed

Shri Frank Anthony: I will bow to

Jyour decision I wanted to speak

about selection I will perhaps raise
it under a cut motion

qOIT Wo f@o wpaw (A
auafer ft, TR qwew N qoR
& fira & Sy I AR Ew QY
Jgm F@T § wrqw Qav & fr taw
dgufy Myt gaR s WA
T R A | AT & wrTE =T
M AR &S F o F@ 9
¥ & A13q §ret IRT F FHAET A
w7 femrn AwATg ) & eI A
feer & 1 ow AY AT qand sz
& o fis wafeer @17 & W N
o &o G ATHY FHY fewes HF T
e aga 7 Awarwr AN fr asfia
AT T A 9% ST & F o g1 AR
Fwel g g MW IR EEN
& 59 FH TG TE A FLE RN
qq PEXY | FAT 9 WA AEvEH
et T W fryge F8 T8 9 AT
T AP F ITF ATAA WOA ATATA
& q WX & IR Wy ) s
Frar fr IRW g feam e g s
i fod AV § IR F S N
2ar sifeq afe § gadt alend awr 5T
) Wa o A o gw few
I W AN AF Y ) AT
# g ® WY wEgar waar g i
aq AT 7 AT T g W g &
foprz AT ®Y TOEE AW ¥R @
AT T TG, A @ Iy | F grIw
$red 199 & AR 7 97 AT § g0
atgen g fr & xa o sygrnfas w3
Fu wgar § fe wafessr i &h
forer AT F O Wy oF faw &, W
w9 § o9 ud ISR E wd
QT QT w3 & A INET S A
wifg | X8 A & oW W wgt &
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TAHETAE § I N e A
W & 8T | ’

-

@Wh g & oM w3
gifaag WY T e wr o feerar
ATEATE | N gFA T s &3y oY
W JU §g TEd € a6y o Iwey
AT ATE 7B T@AT A1fgq | & wrowr
o Ay QREEE TAeArE - w9 h
AR IqF  OFRIRT wasAra T feferr
/D # fawfen & @i femr
AT E ) 3q¥ w7 M7 R

“The same on par with other
technical supervisors of workshops
and locosheds

afz frq TFNTZ vARTAY FFIT Y
e & G QU Y aTH & A wITRY
arew @ e ax waew wr foorl &
‘qar & 3% 97 swqA fear wam fear
184 @ vz 5w ogmd Fird
FHET A & W7 I Y Py
g %t ooy v & gt wear
w1fgr | ag A At wrfg fa w
Frs ¥ AHAC 37 fawrfat F g
HAAT Fd IX AFAT & A qX I
famrfean 1 7 717 | & AAAar g fw
gar w T wuw A sy g @
AR AT WA uEIE  gARAEd
faifr w98 & foe & T
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Mr. Chairman: Order, order. I
have rung the bell twice and even
after that if thc hon. Member persists
in this way I cannot help calling some
other hon. Member.

Sardar A. S. Saigal: I did not hear
the second bell, otherwise I would not
have continued. Anyhow, I shall
resume my seat.

Shrimati Parvathi Krishnan (Coim-
batore): Mr. Chairman, Sir, the
Raillway Minister’s speech is most
familiar and monotonous in that, as
usual, the annual record is there, of
patting oneself on the back. I should
think he could have put it in a nut-
shell, he could have finished his speech
by saying: there has been all-round
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improvement; we are all feeling very
happy about it; we would like to
smile like a cat that has licked up a
saucer of cream. Nobody need worry
about 1t; please leave it all to the
omniscient Rallway Board and the
Railway Ministry.

And it was indeed a welcome
change, in the first speech Mr.
Anthony on the Railway Budget did
start off with this very honest criti-
cism on his part also. It is strange
indeed that I should agree with him,
because, after all just as there
1s never any smoke without fire
there is never Mr. Frank Anthony
without his allergy to the Communist
Party, or whatever the communists
may say. But I must admit that on
this occasion, taking his speech, I am
in full agrecment with whatever criti-
cism he has levelled against the rail-
way administration, against the man-
ner m which the Budget 1s framed,
and his criticism particularly of the
manner mn which operational efficiency
is bemng assessed by the administra-
tion and by the Ministry, beccause
these are points to which I would also
like to draw the attention of both the

Minister and the Member of the
Housc.

I agrec that the mileage done has
gone up; the nect tons that have been
carried by the railways mn the form
of goods have also gone up. All these
seem to indicate that the railways
seem to be doing their bit with regard
to the {fulfilment of the Plan. But
there 1s one question or one picture
which does not come out of this huge
bundle of papers that we are given to
carry home.

For instance, let us take the ques-
tion of coal. In the book Indian Rail-
ways 1956-57, we are presented with
figures and also in the Minister's
speech there is reference to the fact
that the tonnage of coal that has been
carried by the railways has gone up
this year. But we are not told whe-
ther the amount of coal that has been
carried by the railways fulfils the
requirements of the country, whether
it is in keeping with other parts of
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sthe Plan, because production is going
-up, your steel plants are .coming up,
:industry is developing and therefore,
the demand for coal is increasing.
. But, is the capacity for the transport
. of coal provided by the rallways m
.any way commensurate with the
demand for coal that exists in the
.country? This is what one wants to
. know.
For instance, in November, 18586, it
is said that the minimum guaranteed
-supply of wagons for supply in West
Bengal and Bihar increased from
.3,250 to 3,500 wagons per day. But
was this commensurate with the target
of the Coai Controller? This is what
.has to be brought out before the Par-
liament and before the public if we
.are to judge whether the railways are
‘really doing their bit and doing it
with sufficient efficiency and whether
they are going to help in overcoming
the bottlenecks that exist today in our
transport system. In November, 1951,
the loaded wagons were 3,116 whereas
the target of the Coal Commissioner
for that month was 3,699. Similarly
in 1952, the loaded wagons were less
than the target of the Coal Commis-
sioner and so it goes on right up to
1954. Apart from the fact that they
show a net increase in the number of
wagons, do the 1956 figures really
indicate that the requirements of the
-Coal Commissioner or the Coal Con-
troller are really being fulfilled? This
is what we would like to know,
because one remembers that at the
time when the discussion on the rail-
way budget was going on last year,
there was a very serious situation
with regard to the transport of man-
ganese ore. There was a whole
~quantity of manganese ore worth Rs. 2
crores collected there at pit-heads and
there was no transport to move this
commodity which gets foreign ex-
<hange, to move a commodity which
4f it was not moved then, would have
-meant closure and throwing out of a
iarge number of workers out of em-
Ployment.
We want to know how far the difi-
.culties that exist are being overcome
.and what other concrete steps the

Railway Board or the Railway Minis-
try are taking in order to overcome
them. I do not think that we are
reslly being taken'intd’ confiderce in
this matter, -because by giving these
figures show: the net increase, we
are in a way ‘made to feel that the
railways are improving and things are
going up.

I am not going into the question of
mileage, as Mr. Frank Anthony has
already dealt with that point. So, I
do not propose to take up time on that.
There is one other factor, namely,
when we think in terms of the trans-
port policy in our country, we are as
yet unable to conceive or visualise any
picture of an integrated transport
policy in this country on the part of
the Government. It is not the Rail
way Ministry alone that is concerned,
but 1 would suggest that there should
be some committee or some organisa-
tion whereby there is an attempt to
arrive at an integrated transport
policy in our country. For instance,
we know that in many cases the
railways arc having their out-agencies
for passenger traffic; but, is there any
plan or idea or possibility to have
out-agencies for goods traffic? 1 think
this is'a very important factor, because
now with our growing industries, with
the Five Year Plan developing and
particularly with the weakness of the
railway links in the South where I
come from, this guestion of out-agen-
cies ‘for goods traffic under railway
control or under the control of the
Government transport authorities is
very necessary. Goods in the South,
in parts of Konkan for instance, are
being transported by lorries and these
services are being plied by private
owners.

Why is it that the railways do not
go into this? In fact, I do not agree
with those who say that there should
be greater allocation for railways.
Very often, the Railway Ministry tries
to side-track all of us by saying, “We
have not got sufficient allocation; you
must pity us. The Planning Commis-
slon is unkind and that is why we are
unable to cope up with this increased
traffic in the country”. I do not agree

. with that. What I feel is that unless
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and until the rallways and Govern-
ment as 8 whole come out with an
integrated transport policy with regard
%o road transport, river transport, sea
transport and railway transport, unless
such an overall picture is before us,
anless we understand why the rail-
ways are unable to co-ordinate their
rail traffic with. the road traffic that
may become necegsary, unless this
question comes before us, a lesser or
greater allocation surely does not
arise. Therefore, I woyld like to know
what the Railway Ministry is thinking
of this, whether the Railway Minister
has given his thought to this at all
and what is bemng done about. the
transport of goods in those areas, par-
ticularly for developmental pro-
grammes, where the railway link 1s
not there.

Next I come to the question of roll-
ing stock. We are given figures of
rolling stock and we are told that the
percentage of over-aged rolling stock
is gong down, I am not rcading
tho-c figures, because they are avail-
ab ¢ for ¢verybody to see. But at the
same tim¢, I want to know why the
decrease 1n the percentage is so very
slow. Of course, the Minister will
say that there are so many difficulties,
the question of materials, the question
of finance, the question of resources
and so on But mn this connection, I
want to bring to the notice of the
Minister a very serious affair, not only
to the notice of the Minister, but of
Members of the House. In Vizag,
there is a yard for assembling of
-wagons that are imported. That is to
say, various parts are imported and
the wagons are assembled there. I
have got some very reliable informa-
tion and I am quite willing to discuss
it with the Minister. But I would also
like to refer to it here. I have been
told that the contract for the assemb-
ling of wagons in the Vizag Yard was
given to a particular contracting firm.
When tenders were called for, Rs. 2
lakhs security deposit was asked for
and this was said to be the firm that
was in a position to give this security
deposit.

In 1958 this contract was given to
tthis firm and it wwas made formal
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sometime about October or November.
I am not going into the details here.
According to this contract, the wagons
were to be completed within a period
of 12 months and they were supposed
to supply 30 wagons a day. But as far
as I know, the contract i1s not being
adhered to and certainly not even 50
per cent of the job has been done.
Another information that has come to
our notice is that even as late as
October 1957 the contract agreement
has not been signed between the con-
tractor and the railway authorities.
This is a very serious matter. You
give us a whole lot of figures showing
that the over-aged rolling stock per-
centage 1s going down, that we are
doing this, that and the other. You
say, this is the production in Peram-
bur, in Chittaranjan and m the
Hindustan Aircraft Factory and you
giwve a lot of figures to show that pro-
duction is going up. In the Minister’s
speech particularly, he has indicated
that the percentage of imported
wagons is going down in the coming
year. But why is 1t that such cases
are continuing? Why is it that we
continue to have cases of big wastage
and corruption on the railways? This
ought to be gone into, because this
particular case is very serious. You
find firstly that the contract is not
bemng fulfilled. You find that accord-
ing to the agreement, the number of
wagons that are to be assembled are
not being assembled in time. Yet, the
Railway authorities do not seem to be
taking any action. Even when the
local officers write t¢ the Railway
Board, they do not take action. I do
not know the strange workings of the
Railway Board and where they get
their inspiration from or who is it
that signs their papers. Maybe angels
come and sign the papers at night
when they are asleep. But, anyway,
there seems to be something poing
wrong somewhere. It is a very serious
matter and it must be looked into as
soon as possible because this is not
only a question of the rolling stock
position not improving but this is also
a question of serious loss to the rail-
ways and it is the general public that
is finally made to pay for the loss.
Agein, the railways have to pay
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demurrage to the shipping companies.
For that, probably, they may give the
argument that one of the terms of the
contract is that the contractor must
make good the loss. We know how
the contractors get round the losses;
and they make good the losses and it
is, finally, the railway administration
that has to suffer for the losses.

I am told that a report has been
submitted to the Railway Board—this
was quite some time back—that there
is insufficient supervision of the work
on the part of the contractors; there
is inadequate labour force; there is
insufficient number of tools and all
that. Therefore, I would request that
this sort of thing should be looked
into immediately. Not /only that;
Parliament should be taken into con-
fidence about these cases when such
cases arise, about what action has
been taken and how you overcome
these defects that are existing in the
administration.

Another point with regard to opera-
tional efficiency. In the report, the
Railway Minister has said that the
efficiency has gone up; increased mile-
age is there and so on. At the same
time, he does not deal with or take
us into confidence about the complaints
that have consistently been coming
from the railway workers and
employees.

Mr. Chairman: The hon. Member
must conclude soon.

Shrimati Parvathi Krishnan: Sir,
may I place before you that I am
speaking on behalf of my group.

Mpr. Chairman: I can certainly allow
the hon. Member more time if there is
something in writing that she is
speaking on behalf of the group. If
that be the assurance, I can allow
more time.

Shrimati Parvathi Krishnan: As
the hon. Speaker has said that leaders
of groups may get some time more.
I am speaking on behalf of my group.
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Complaints continue with regard to-
the non-supply of spare parts. The:
hon. Deputy Minister is there and it.
is not necessary for me to go back and
quote his reply to a question that was
tabled some time in November. He-
has admitted this himself. This is not
a wild accusation. We are told that.
we make wild accusations and nobody
knows where we get our information
from and so on. This time my infor-
mant is none other than the Deputy
Minister of Railways himself. He has
said that there is shortage of spare:
parts and it is being looked into. But,
complaints continue. This shortage of
spare parts has affected operational
efficiency, in the sense that in the loco.
sheds and wagon sheds there has been
this complaint of shortage of spare
parts.

There have been very serious com-
plaints and we would like to know:
what is being done for overcoming:
this. Let me give one example. In
the South Eastern Railway, about 2 or:
3 months ago, a gangman was Kkilled.
An enquiry is going on into that and
I do not want to comment on that.
But, hon. Members will be interested.
to know how that gangman was killed.
He was not killed being overrun by
train or anything like that. Those
accidents come in the Press. But, the
reason why he was killed was that the
brake nuts were loose and the brake-
block came off and knocked this gang-
man down resulting in his death. This
is just one case that I bring to your:
notice. It is a very serious matter.
It is not only the death of a gangman;
but, it means that the spare parts are
not available and that your rolling-
stock is allowed to go on to the lines
with defective brakes, which may
result in major accidents.

Similarly, I visited a loco shed in
the Southern Railway and there I
heard some complaints. It is not only
the guestion of spare parts. We are
told, for instance, that the’ railway
staff has increased and the numbers
are always given category-wise. But, -
what did I find there in the loco shed?
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I found that today you have the same
number of workers, to handle 117
engines, as were handling 75 engines
How does this happen” Firstly, they
do not get sufficierit number of spare
parts Secondly, due to heavy work-
load they do not get the time which
15 necessary for checking these engmes
and seemng that they are m perfect
condition before they are sent back on
to the track This 1s a very serious
matter and I agree with Shr1 Frank
Anthony in pressing upon the Railway
Minister that the question of job ana-
lysis has got to be taken up immedi-
ately and has got to be looked into
with all seriousness

This 1s a demand that we have been
placing time and again Shr1 Nambiar,
Joint Secretary of the Southern Rail-
way Labour Union, who was a Mem-
ber of this House, has repeatedly been
putting this matter before the Minis-
ter and before the administration But,
s0 far, nothing 1< done

In the Goods shed 1n  the same
station Erode the staff continues to
be the same as m 1938—that 1s some
20 years ago—but you find that the
volumc of work that they die handling
1s vervy much greater than it was 20
years ago The hon Minister himself
cannot deny this because that is what
he has been saying ycar 1in and year
out, 1n every speech that he makes
that the volume has increased He
h~< himself admitted this, and it 1s
\v(ry necessary that this ncrease
in wolk-load should be gone into

Ancther vay mmportant fact with
regard to eperational efficiency is that
when you have engine failures some-
body 1s to suffer for it It 1s not that
the railway administration i1s m the
wiong Oh, no' how can they pos-
>1bly be wrong®? On the other hand,
somebody has to suffer So, you find
that sometimes the engine driver 1s
suspended or demoted or his promo-
tion 1s stopped or somebody in the
loco shed i1s made responsible And,
all the time, the root of the matter 1s
not touched, that is the question of
adequate supply of spare parts and
;;ot:e;uon of properly assessed work-

This 1s where I would hike to draw
the attention of the hon Minister to
the evidence that was given by Shri
G D Pande, who was Chairman of the
Railway Board and who gave ewi-
dence before the Est mates Commuttee,
He made one very important pomt
there, and, I think, it would be well
to remind the Members of the Rail-
way Board and the Railway Minister
of at least some good things which had
been said by him in those days For
instance he said before the Estimates
Commuttee that it was more or less
the human element than anything else
which accounted for most of these
accidents He was talking about acci-
dents in the railways

Mr. Chairman: I wish to say that
proceedings of the Estimates Commit-
tee are confidential unless they have
been published

Shrimati Parvathi Krishnan: I am
not a Memver of the Estimates Com-
mittec, but as a Mcmber of Parha-
ment, I got the evidence

Mr Chairman: I am not sure if the
evidcace 1y published and 1s not con-
tidential

Shrimati Parvathi Krishnan: Any-
way Su, what he said there was that
this question of human element 1s
very immpoitant with regard to opera-
tional cfficiency and with regard to
accidents  In the railways today, the
mannci of hand ing and dealing with
the various complaints that come from
the employees 1s such that they are
not gone nto pioperly and there is
a lot of delay There are instances of
engine drivers being , suspended
because there has been an engme fail-
urc though 1t 1s not a fault of his
own Very often you will find that
thc, arc madc responsible for acci-
dents because they found seme defect.
But, then, somebody has to be made
the scapegoat

Shri S. M. Banerjee (Kanpur) May
1 mention for the information of the
hon Member that there was an acci~
dent today near Sonarpur—near Cal-
cutta—in which 5 men have been
killed and 44 injured”
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Shrimati Parvathi Krishnan: 1
would like to remind the hon. Rail-
way Minister of the assurance he gave
on the floor of this House when reply-
ing to the discussion on the Railway
Budget last year At that time, during
the course of discussions we requested
that joint committees shou'd be set
up at all levels and at important sta-
tions If those committees are set up,
it will help a great deal to improve
the relations between one category and
another category of workers At the
same tume, with their collective know-
ledge and with thexr collective
thought, they would be able to over-
come a large number of defects that
exist there, and they would be able
to give suggestions also to the Railway
Board which it can look into This
18 a very important thing We were
assured that such committees would
be set up He gave a general assur-
ance Unfortunately, until now, one
does not sec that assurance being tran-
slated into real action It 15 very
urgent and necessary that these com-
miattees should be set up because you
ask for workers’ co-operation and
you say that you have a human
approach towards them but when it
comes to real action, all one has 1s the
nice and sweet words as to how the
workers are thought of and we believe
in socialism which 1s gomg to be a
paradise—heaven knows when 1t 1s
gomg to materialise—and so on But
when 1t comes to this very small thing
which 1s not going to cause any expen-
diture o1 any revision of espffmate but
which will really help to raise the
efficiency, we do not find the Minister
taking this up

With regard to the question of over-
erowding, we have been told that
there are a large number of trains
and that their number had been
increased—119 on the broad gauge and
48 on the metre-gauge 1n 1856-57
and 118 and 27 respectively during
the current financial year upto 1st
December, 1957. I do not know where
all these mncreased trains are gomng
because overcrowding continues That
is one of the key troubles

Shri Shahnawas Khan: The increase
in population continues.

Bhrimat! Parvathl Erishmtin: But
where have these 119 or 118 trains
disappeared. I have not seen them
in the area, that I come from. We
have been asking repeatedly for extra
tramns on the South Western Section
of the Broad Gauge It 1s a crowded
line We have asked for an extra
Janata from Madras to Mangalore,
one from Madras to Cochin and more
accommodation from Cochan and
Mangalore to Bombay Nothing mate-
rialises But here there are figures
which do not convey anything When
I come 1n the Grand Trunk, I do not
see any decrease 1n overcrowding The
other day, I went to Asansol and 1
was coming back after wvisiting the
scene of the accident 1 found that
on this railway also, from Howrah to
Delhi, there 1s a great deal of over-
crowding

Of course women suffer the most
becausc the husband gets the women
and children put nto the limited
accommodation that 1s there for the
ladies They have to sit there with
all the luggage and the children And
periodically at some particular sta-
tion the husband comes and says
“Gave my lota I want to have some
water to drink” She has to go under
all that luggagc and take out that

Shri Harish Chandra Mathur. Is
the complaint against the rallway or
the husbands?

Shrimat1 Parvathi Krishnan. There-
fore, 1 feel very deeply I am only
pointing out the failure of the Rail-
way Administration to overcome this
problem The passengers do suffer
ierribly from this overcrowding and
it 1s to be very seriously looked into

In the few minutes that are left to
me I would touch on one or two pro-
blems of the railway workers Time
and again we have raised on the floor
of this House the question of victimi-
sation of railway workers A large
number of cases are there A recsolu-
tion was discussed m the last session.
The reply we get from the Minister
with regard to this question 13 as
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monptonous as his Budget speech
Dbecause in the speech we have this
monotony of all-round improvement,
in this the monotony of the matter
bring “lookeq into”.

With regard to the victimisation of
workers whether it be the most
diminutive, Minister in the cabinet the
previous Railway Minister, Shri Lal
Bahadur Shastri or the more solid
figure that we have before us now, we
are always told: “Please bring these
cases to me personally. I will look
into each one of them, We are
certainly interested in the workers.”
But nothing seems to happen. We
have in our list workers who have
been victimised from .as far back ss
1646 and 1948—all under suspension.
They have been suspended not because
of any dereliction of duty but because
all of them or most of them happen to
participate in union activities or be
seen with Shri Nambiar or Shri Vittal
Rao or because they gave a memoran-
dum to the present Governor of
Uttar Pradesh. These are flimsy
reasons on which they had been
victimised. Today we are asking for
the co-operation of the workers. But
these workers have got the best record
as workers in fulfilling their duty.
Thus, there 1s no positive approach
towards them at all. We jhave a list
from Bengal which one of our Mem-
bers will be presenting to the Minister.
There 300 workers are under suspen-
s10n.

I just fail to understand why they
are charge-sheeted and suspended in
hundreds just because some welfare
officer who is very closely connected
with the National Federation of Indian
Railwaymen gives a report or because
the workers belong to some other
labour union or outside the ken of
the Railway Board. Workers are
charge-sheeted and suspended because
they have had tHe courage to come
forward with cases of corruption.
There is a case of a worker in
Howrah—Mr. R. K, Mazumdar—who
was chargh-sheeted and suspended
because he had the courage to come
forward ahAd report a cidse of corrup-
tion. Maybe, the sum involved wes

not large. The services of a worker
in the Southern Railway had been
terminated because he had the courage-
to come and report a corruption case..
This is no reward given to people who-
come forward to co-operate.

You talk in terms of giving the-
workers complete liberty and every
opportunity and ask for their co-
operation. There, as usual, there is
the ending in the Railway Ministey’s.
speech:

“There is, however, no room
for complacency and I am:
sure, that the railwaymen will’
continue to keep before them the
highest ideals of dedicated service
to the country.”

Whom are these victimised workers-
asked to dedicate themselves to?
Dedicate themselves %o starvation, to:
this kind of discrimination just
because they belong to one union or
another? I would appeal to the
Minister to take up this question of
victimised workers as speedily as
possible.

Mr. Chairman, as my time is up, I
suppose I have to conclude but I
would crave your indulgence as 1
have got two more points which I
should mention. One is with regard’
to the labour welfare Very little
sum is allotted. I have visited some
of these railway hospitale and railway
quarters in preparation for the Rail-
way Budget so that I should not be
misled by the Railway Minister He
has given these increased figures in
the number of beds. These figures
are misleading as the figures with
regard to operational efficiency. It
seems we have a disease in the Rail-
way Ministry to give these figures
which sound very nice and look very
nice in black and white but actually
do not convey anything. Take Golden
Rock which is a railway colony com-
pletely. There is a very big work-
shop there with 7,000 workers and
there is a population of 20,000. The
number of beds in the Golden Rock
hospital which, we will probably be
told, had been increased to ten, will
be 108. ' I ask you: is there any rela-
tion between the number of beds and’
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the railway workers and therr famu-
lLies? Apart from this, the Ramlway
Administration 1s so efficient that for
75 per cent of the tmme, the {full
strength of dogtors 1s not there, they
are not there, they are either on leave
or on transfer or something 1s going
on Nobodv knows except the Rail-
way »Board and the Railway Ministry,
in their wisdom and of course the
General Manager of the Southern
Railway whom I have not got enough
time to go :nto There 15 the shortage
of beds on the one hand as far as
requirements are concerned and, on
the other hand, the doctors are few
When 1ndents are made for medicines
they just lie in the offices for days
and days and the railway workers
are giving a little bit of coloured
water—one colour for the Asian flu, a
different colour for the Golden Rock
flu and a third colour for the Delh:
flu This sort of thing goes on
This must be looked into  because
labour welfare 1s very important, if
you want your raillways to run
efficiently, 1f you want your workers
to be happy Here T would remind
you of the words of Mahatma Gandh

when he addressed a meeting of
labourers as far back as 1920 1n
Madras What he said at that time

was—and I think 1t 1s very important
that we should remind our Railway
Minister about that, because his
general attitude towarde labour seems
to be one of smile and “we will surely
look mnto 1t” but nothing practical
seems to come out of 1t—this

“A nation may do without its
millionaiwres and without 1ts
capitalists, but a nation can never
do without 1its labour”

This 18 what I would like to remind
the Mmister of You victimise your
employees You do not bother about
their quarters, their health, their
families and the education
of their children, at the <ame
time, you want them to come forward
and “dedicate” themselves to further
-slavery under the Raillway Admims-
~tration

In conclusion, Sir, I would Like to
come back to the pomnt of having an
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integrated transport policy, how very
necessary and very important it is
if our Plan targets are to be fulfilled.
In connection with this general
transport policy and general policy
of the Government with regard to
transport throughout the country, I
would like to bring up a very
important 1ssue that has been pending
for a long time, and that 18 the ques-
tion of the nationalisation of Laght
Ralways You had a Study Group
on Light Raillways They have made
their suggestions And, I do not see
why the Railway Adnmunistration
cannot take early steps in this direc-
tion Take, for instance, the Dellu-
Shadara-Saharanpur Railway We
have been told that this Railway has
got heavy traffic It 13 a very
mmportant Railway It 1s very neces-
sary that the Railway Administration
should take over the Light Railways
of that type You have also got the
Bukhtiarpur-Bithar Sharif Railway,
which the Patna District Boaird has
already said should be taken over by
the Railway Administration They
have already said that they are
unable to cope up with the
traffic  The traffic 18 increasing there
It 1s an important pilgrim centre
What are vou going to do if that Rail-
wav dcteriorates? Afterwards vou
will say that 1t 1s gomng to be very
difficult bccause vou have to do this
and do that the Railway 1s in such
a bad condition and 1t will be like a
millstone Therefore before 1t 1s too
late, evolve your policy which 1s
going to help m all directions, evolve
your policy in regard to the Light
Railways and nationalise the Light
Railways You will certainly find that
vou will be able to show something
real and tiue with regard to opera-
tional efficiency at least as far as those
rallways are concerned

Further, I would also request the
hon Minister to enlighten us ag to
what 18 the policy of the Railway
Ministry with regard to the allocation
of the hundred diesel locos that have
been ordered; whether these diesel
locos are going to be used in marshal-
ling yards; if so, where are they going
to be used Are you going to give a
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policy on Light Railways, an agsurance
that as soon as possible you will take
a decision to nationalise them because
that is very important,

Before concluding, Sir, I would once
again repeat the plea that the attitude
to labour, the attitude towards the
recognition of the various organisa-
tions should change, and that you
must have a more co-operative
attitude. This wild charge-sheeting
of workers on almost flimsy grounds,
victimising workers either because of
political opinions or because they are
courageous enough to come forward
and criticise and give information
which lead to enquiries involving
higher officials, should be stopped.
This attitude should change. The most
important of all is that you will get

the confidence and the fullest co- °

operafion of railway workers when
two things are done by you. One is
the formation of joint committees, and
the other is the recognition of the
various unions in which the workers
have confidence. Have a ballot if you
like. We are prepared to have that,
and on the basis of the ballot decide
which is the union to be recognised.
We will welcome it and co-operate
with you.

Shri Ashok Mehbta (Muzaffarpur):
Mr. Chairman, Sir, I would like to
examine the functioning of our rail-
ways and invite your attention to what
in my opinion are four significant

ta.

The first point which deserves our
attention is the problem of grouping
or regrouping of railways. This pro-
blem of grouping is important. I do
ot know if any kind of rationale
Ahout the groupings of railways have
bees worked out so far.

1347 hre.

[Mz. Derurv-Semaxen in the Chair]
Only recently a new Railway Zone
was constituted; that is, the North-
East Frontier Zone, Personally, Sir, 1
am happy that we have at last provid-
ed an administrative set-up in Assam
and in frontier areas, which will be
able to look after and cater to the
transport needs of such a strategic
part of our country. But I would like
to know whether this decision was
arrived at because the strategic
importance of Assam was suddenly
realised, or there were political pres-
sures at work. I have a feeling--I
would be happy if I am told that 1 am
wrong—that certain kinds, certain
amount of political pressures were at
work, and if these political pressures
are permitted it is bound to lead to
all kinds of difficulties. I believe that
our Railways should be insulated
against this kind of political pressures,
and if political pressure is to be
permitted at one stage--I do not use
the term “political pressure” in the
derogatory sense-——popular  pressure
or popular views in the matter will
have to be taken into consideration
elsewhere also.

I find that as a result of regrouping,
for instance, the State of Bihar will
have not a single, even a regional,
office of the Railways. In Orissa,
from which my friend comes, there
has been a demand for a regional or
divisional office. I am told the Rail-
way Minister had said that not only
one but the conditions in Orissa State
are such that, perhaps, even two
divisional offices can be set up. What
do we find? Nota single regiofial office
exists there. There are places like
Khurda Road and others which are
eminently suited. I do not want to
go into the details because the Rail-
way Minister knows about it.
As many as 96 members of
the Orissa Legislative Assembly
and a number of Members of Pearlia-
ment had invited his attention to this
matter.

In these matters either such politi-
cal pressures, popular pressures
are to be accepted, or the mafter
should be viewed and considered from
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purely operational and economic
angle, If these matters are going to
be considered purely from an opera-
tional and economic angle then the
question arises, has such a study been
made, and, if such a study has been
made, has any kind of rationale been
worked out and will that rationale be
placed before us. 1 find, for instance,
that the Mudaliar Committee which
recently went into the matter has
come to the conclusion:

“We consider, however, that
such organsational efforts that
may be needed to meet the
challenge of heavy increase in
traffic will not solve the innumer-
able difficulties that have been
created by the formation of large
zones in 1952.”

“In the high tempo of traffic
during the second and third plan
peliods, this large zone will prove
a severe handicap and will most
scriously affect the efficiency of
opzration. It is imperative that
every attempt 1s made to rectify as
quickly as possible what was done
m 1952 by the creation of the large
zones”.

This whole question of regrouping
was partially and tentatively  gone
into by the Kunzru Committee. After
that it has been decided by the
administration, and to the bert of my
knowledge, as far as the general pub-
lic is concerned, the decision seems
to have been taken in an ad hoc
manner. This House and the wider
public outside must be taken into
confidence about what ultimately are
the governing criteria on which this
problem of regrouping of railways
has been, and is being tackled.

Here is an important Committee; a
committee that has given us a  very
valuable report has come to the con-
clusion that T have just quoted. 1
have read the minute of dissent and I
would invite ypur attention to the re-
joinder that the majority of the mem-
bers of thite Committee have given to
the minute of dissent by two railway
officials, If you go through the whole

competent Committee has co:
conclusion, the Railway Board

in a position to give any kinld of clear
assessment. The evolution of the
right kind of governing criteria ulti-
mately will have to be determined by
a body outside the Railway.Board.
The Railway Foard’s expert experi-
ence and its advice of course will be
very valuable, but the'final determi-
nation has got to reside outside the
Railway Board.

find
that on this matter on which this
the
not

8
&g

This is a question of major import-
ance, because a Committee like this
in its report says that the future of
the Five Year Plan, so far as the
transport component in it is concern-
ed, depends to a corisiderable extent
upon how we regroup our railways.
I therefore suggest that this is a
matter on which we are entitled to
far more informed opinion than we
have been given so far.

The next point to which I would
hke to invite your attention is the
systems of organisation. Here we
seem to be moving about virtually in
a jungle. The Kunzru Committee
had said, I believe in 1948, that the
Railway Board was agidinst division-
alisation, and the view cxpressed by
that Committce was that “the weight
of opinion appears to favour depart-
mental organisation ® In 1952-53
we were informed by the then Rail-
way Minister and by the Railway
Board through him that the Railway
Board favoured regionalisation. In his
budget speech in February, 1956, Shri
Lal Bahadur Shastri, who was then
the Railway Minlster, had told us—I
am quoting his very words:

“Experience of the working of the
regional set-up and the prospects of
substantial development in traffic
and work joad in the coming years
have Indicated the need for unified
control of each ares which is a
feature of the divisional pattern..
It is proposed to introduce this
organisational change shortly to.
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here, the lines are given—

“and extended thereafter to other
railways It 1s hoped that this
change will ensure fuller co-ordi-
nation and greater efficiency.”

At that time, I was a Member of
this House and I was also one of
those who congratulated the Railway
Minister on evolving this system I
thought.here at least after very care-
ful consideration, even though the
weight of the Kunzru Commttee’s
evidence was agawnst 1t, as a result of
mature consideration the Railway
Mumistry had come to the conclusion
that the proper system of organisa-
tion 1s divisionalisation This parti-
cular policy was pursued, because we
find that the Mudalar Committee
tell\us_ and when the report was
signed as late as April 1957, that,

“We understand fhat the ques-
tion of introducing the divicional
orgamsation generally on the rail-
ways with a view to improve the
efficiency of performance 1s bemng
actively pursued”

Ten months back, the policy of
divisionalisation which was 1mitiated
by Shri Lal Babadur Shastr1 was
being actively pursued, and then
what do we find?” One fine morning
like a bolt from the blue, even the
regional organisation that existed on
the North-Eastern Raillway was dis-
mantled and overnight 1t was decided
that the district pattern of adminis-
fration would be introduced on that
railway Simultaneously, I am told
that the regional pattern was intro-
<duced 1n the South-Eastern Railway

Here again I would like
what ultimately are the governing
criteria, what decides, what deter-
mines, the adoption of one particular
jpattern or the other I would lke
tto know whether, what 1s sauce for
the goose, that 1s, the South-Eastern
Railway, 1s not also sauce for the
gander, that 15, the North-Eastern

to know

Railway If that 1s not so, surely, 1t
should not be done in an arbitrary
fashion. I have talked about 1t to a

3ot of people, because the part of the
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country which I hmve the honour to
represent in Parllament has been
deeply agitated by what has been
happening. Therefore, we have had
ample opportunities of knowing the
minds of the people on this subject.
They have a feeling that these things
are being done mn an arbitrary
manner I would never be a party
to having a Grand Moghul 11n our
Railway Ministry He has got to
tell us why a particular policy has
been followed and explam to us to
our satisfaction what precisely is the
rationale of the changes Frequent
changes like this, introducing one
pattern after another, as the Kunzru
Committee has pointed out, have far-
reaching effects They adversely
affect the morale of the workers and
therefore also affect efficiency

The Kunzru Committee at least has
given us a wealth of statistical data
It has giwven us a lot of material by
which to judge whether one system
1s good or the other one 1s good I
am not aware-—may be I am i1gnorant
and I would like to be enlightened—
of the Raillway Ministry having ever
taken the trouble to place before this
House a detailed report on the work-
mg of the different systems—the dis-
trict system the regional system and
the divisional system—and showing
in term< of operational efficiency
which particular system 1s the best.
Or may be the different systems are
suited to different conditions in  the
country But surely we should know
that these things are not being decid-
ed 1n an arbitrary manner as a result
of all kinds of extraneous pressures
that are being exerted for the pur-
poses that are best known to those
who exert them

May I mwvite agamn your attention
fo the Kunzru Committee’s report on
this subject? Ten years back, the
Kunzru Committee had warned us
that this question of determining the
pattern of admimistration, of what is
the most suitable system of organisa-
tion for the Indian Railways, will
become one of first importance m =
few years’ time May I suggest that
the time has come when this mattep



also needs to be gone into thoroughly,
not by those who have been making
and unmaking these systems to suit
their whims and their fancies but
again by a competent body in whose
judgment we can have the fullest
confidence,

This matter is linked up, and has a
considerable relationship, with the
whole problem of operational effi-
ciency. I will not go into it. Various
committees and commissions in their
reports have told us how very vital
this system of administration 1s to the
problem of operational efficiency.
When we are all perturbed about
operational efficiency, if this problem
is permitted to be resolved in an
arbitrary manner in which 1t has
been settled and in a contradictory
manner in which 1t has been settled,
I am afraid we shall be guilty of
dereliction of duty towards the vital
Question of operational efficiency.

The next point that I would hike to
invite your attention to 1s the need
for greater co-ordination between the
different Ministries, Some months
back, I had the privilege of working
on the Foodgrams Inquiry Committee.
While I was there, on behalf of the
Committee, I sent a set of questions
to the Railway Board, which the
Railway Board was good enough to
answer in great detall. I am sorry
that we have given up the practice of
publishing the evidence that used to
be placed before the committees and
commissions in the past, As a hum-
ble student of economics, I have
learnt a lot from the different
volumes of reports and evidence that
were published during the British
days. But, for reasons which are not
known to us, that kind of material is
not made available to us now. So, I
shall not place before the House the
tnformation that was supplied to us
by the Railway Board. I may say
here that it is for the Government to
:al:e this kind of information avail-

14 nrs.

I have found from the inf
that has been supplied that there was.
considerable amount of lack of co~
ordination between the Food Minis-
try and the Railway Board, though &
representative of the Railway Board
sits in the Food Ministry and, as far

E,

godowns. We have
considerable amount of foodgrains;
we are also interested in large-scale
procurement nside the country, So
the question arises: where exactly
should these warehouses and godowns
be located? Should they be near
the ports? Should they be at places
where there 1s likely to bé chronic
deficit These reasons and about half
a dozen other reasons are vital points,
about which I will not go 1in detail
because it will not be good to develop
these things here. But we find that
over these vital matters over a long
period the requisite co-ordination had
not been established.

I believe, simultaneously with the
publication of the report, probably a
better Liaison between the two
Ministries has been established. If
that has happened, I am very happy.
But I would suggest that similar liai-
son 1s necessary, solne co-ordinated
thinking is necessary, as far as other
Ministries are concerned. For ins-
tance, we are all vitally interested
in the promotion of our exports. The
Mudaliar Committee has gone into
the matter and it also comes to the
conclusion that:

“We recommend that a small per~
manent Committee be formed by
the Government of India for this
purpose and we suggest that the
Committee may be composed of a
high-level representative of each of
the Commerce and Industry Minis-
try, Finance Ministry, Rallway
Ministry and such other Ministries
as may be concerned in
the export drive of the country.”
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Railways are virtuslly the sinews of
our ecomomay. The entire nervous
-gystem spread throughout the body
«aconomic of our country impinges
wpon our administration and our
seconomic life at many points, and it
ds n to have a proper machi-
mery for co-ordination and, here too,
unless the Railway Minister is able
<0 remove the doubts and the fears
that we have, it would be very neces-
sary that this matter is gone into by
some competent body.

The next point that we have t{o
«consider is that of co-ordination with
-other means of transport, I felt quite
disheartened when I read the Lokur
Committee Report. From the Lokur
Committee Report it appears that the
-possibility of diversion of traffic from
rail to sea seems fo be very limited.
I know that our Minister of Commu-
nications and Transport 1> trying to
‘expand our mercantile marine Under
‘the circumstances, the railways will
have to bear, within a measurable
«distance of time, almost the entire
additional burden which the develop-
ment of our economy in the country
is going to generate.

1 shall not repeat what has been
said before m this House, and what
was clearly expressed this morning
by my hon. friend, Mr. Frank
Anthony, viz., thefe is every possibil-
ity, there is ew likelihood of our
railway transport facilities proving
inadequate to deal with the goods
‘that we will have to transport in the
country. So, we have got to plan
“from now onwards to meet that kind
of contingency.

In this connection, I would like to
invite the attention of the Deputy
Railway Minister to a very valuable
study that was made on behalf of the
“Government in the United Kingdom.
I am sure that he or his Minister
must have seen it. As one of the
volumes in the official history of the
‘Second World War, Mr, Savage has
produced a memorable volume on
inland transport. And these were
precisely the difficulties that the Bri-
“ish railweys or the British inland

transport faced during the War years.
It is interesting to note that while
improvisation went on from week to
week and month to month, the ration-
alisation of transport to meet the
contingencies created by the war took
three years. So, even in the United
Kingdom, they took three long years
to work out rationalisation,

In this book you will find that as a
result of the experience of the war
years in the United Kingdom, they
have warned us, the author of that
book warns us, that identifying and
locating railway problems is not a
simple matter. Are we going to
wait till this kind of crisis overtakes
us?

Mr, Frank Anthony has warned us
this morning that we are using up our
railway system in a somewhat reck-
less manner I do not know if it is
so, If it is so, the dangers are even
greater. Are we not willing to plan
from now onwards? If the Minister
will look into the experience of the
United Kingdom and compare their
experience with ours in 1India, he
will find that even with the limited
railway capacity, through proper use,
through proper rationalisation,
through proper zonings, through im-
posing certain limits upon facilities
given for transport, through priori-
ties, through all kinds of other things
that were done either in England or
elsewhere, we can make the most
efficient use of our limited resources.
Now, it would be very wrong, as is
happening, to wait for a great crisis
to overtake us. I do not know if the
Railway Board has set up any study
group. I know that the Planning
Commussion has not got any study
group of this kind to go into the
matter. Of course, no individual can
study this alone. We have got to anti-
cipate the difficulties and try to see
that those difficulties do not overtake
us. It should be our effort; it should
be our constant endeavour, to see that
our speed is faster and our anticipa-
tion is large than those difficulties
which are likely to come, so that we
may be able to overtake them. But
supposing those difficulties overtake
us, we should be prepared with our
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plans to meet them. And it {s here
that I find that weé have a planned eco-
nomy, but there is no planned mind.
There is no incentive for planning,
The Mmster has assured us that there
is no complacency But complacency
1s cozing out of the whole administra-
tion

For instance, take cement I will
give you )Just one instance The
Second Plan has fixed the target, as
revised now, of roind about 16 mul-
Tion tons, while we are told that the
actual production 15 hkely to be round
about 13 million tons May be that
we will produce up to 18 mullion tons
But if we produce 16 rmillion tons to
meet the housing requirements and the
requirements of other industries in the
country, the inland transport wall have
to carry that load But the railways,
I believe, will be able to carry only
9 million tons What 1s going to hap-
pen to the balance of cement that we
shall produce” So road transport will
have to be promoted In England
there were ccrtaimn schemes to pro-
mote road transport I do not want
to go into dcetails because I am neither
an expert nor an authority on the
subject. But I want to know all this
from them

They give us all kinds of papers,
which are valuable as far as they go
But unless thev tell us eithcr on this
occasion or a future occasion what
precisely they are doing m this matter,
all that we will be doing will be a
post mortem and I have personally
no mterest in post mortem examind-
tions I just want to warn them about
possible calammties So, even at the
risk of bemng called a Cassandra, 1
warn the Mimister agamnst the dangers
that may be lurking in the future

I think 1t is common knowledge as
the Railway Board should know, that
there 1s close mnter-connection between
flow and speed With increase of
flow that is to say, the more goods
that we carry, the greater the traffic
we darry, the speed is bound to suffer,
as it is suffering Again, I have no
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quarrel over that But does the Rail.
way Board realigse that with increased
flow there is a corresponding rise in
the inventories also” In the Plan we-
have said that about Rs 400 crores
will be needed for inventories I do-
not know whether the Planning Com-
mission or the Railway Board or any-
body has gone mto the question as to
the extent the flow will mcrease, to
what extent the speed 1s likely to be
mmpeded, and if there 18 an increase
m flow, corresponaingly 1if we have
not provided for larger inventories,
we shall have to pay in terms of higher
prices, we shall have to pay in terms
of wind-fall profits to the profiteers

Here agam, 1t 1s possible to look ahead
and to be pre-warned I find that the
Raillway Ministry 1s just not interested
in that kind of pre-warning

The fourth point which I want to
press 15 shghtly different from that of
Mr Frank Anthony There 1s a de-
chinc 1n the nct surplus, that 1s, capi-
ial formation i1n the railways The
capital formation has dechined by
Rs 17 crores in 1956-57 than what was
anticipated It dechined by Rs 9
croics tn 1957 58 than what was anti-
apated i the¢ budget With  this
decline m capital formation we are
gomg to make all kinds of claims on
our Railways These claims will be
fulfilled to the extent we are in a
position to find the wheiewithals for
development A considerable poition
of ihe whercwithals 1newitably have
to come from capital formation inside
the Railway system This precipitous
decline in capital formation which he
pointed out, as I said, from a shghtly
different angle, nceds very  careful
consideration

These are the four things—the ques-
tion of re-grouping the system of
administration, the question of antici-
pating difficulties and being prepared
for thcm beforehand, the sharp in-
crease m expenditure and disturbing
decline in the capital formation 1n res-
pect of our Railways that deserve
careful consideration It is not alone
who has this feeling. I find that those:
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who are thinking on the matter are
feeling equally disturbed May I
invite your sttentton to what the
Times of Indws héd to say m its edito-
rial on Janusry I8th, 19687

“It was ten years ago that
the Kunzru Commuittee made a
tentative report on the railway
system It 1s time another hugh
powered commuttee examined 1its
working

I am not enamoured of committees.
This 13 a matter on which either the
Railway Board 1s able to satisfy us
through an exhaustive and satisfactory
report or 1 am afraid a demand will
have to be made for a probe not
because there 15 any kind of corruption
or anything of that kind but because
there are all kinds of ad hoc ways of
functioning, arbitrary methods of
reaching decisions, operational efficien-
cy 1s suffering and co-ordination of
railways with the developing economy
1s not being achieved The Mudaliar
Commitice has devoted some atten-
tion to this and half a dozen pages
have been devoted to 1t This 15 a
matter of very great importance and
if we are caught napping, in the years
to come, we may have to pay heawily

" for it

I havc only one morc point to make
a~d 1 have donc When one tiavels
round the country and looks at the
Railway map of Indiwa, 1t appears as
if ke Abraham Lincoln’s two nations
inside one State, or ke Dickens Tale
of Two Cities we have two kinds of
railway *vstems in India, one on that
s'de of the Ganges and one on this
side of the Ganges On that side of
the Ganges 1t is not just India The
trams do not run to time There is
no punctuality except in the case of
onc tran  Onlv the Mail train runs
to time, the others do not bother 1
have waited there for hours on end
never know ng which train will come
and whether I wall be able to get into
any tram There 1s no distinction
between the classes, the first-class
compartments are occupied by thurd-
class passengers and third-class com-

partments by ticketless travellers.
They all talk of pilot projects and
checking of ticketless travelling and
all that The Knpalani Committee has
gone into the question of ticketless
travelling I have been going round
that part of the country and I find 1t
1s just scandalous I thmk the people
who buy tickets inust be rather abso-
lutely odd and the people who do not
buy tickets and sprawl themselves on
the seats are the valued passengers in
these trains

The trains are in a ramshackle con-
dition They do not run to time I
was amazed one day 1 was coming
from Saharsa The tramn came out of
Saharsa or whatever the name of the
particular station and 1t stopped We
were already late by four or five
hours 1 asked a companion to find
out what was happeming 1 was told
that some private party wanted to
send some cement somewhere and the
train that pulled out of the station,
stopped to pick up cement for that
gentleman And after half an hour
o1 one hours delay,

An Hon. Member: A Minister?

Shii Asoka Mehta: It was not a
M nistcr 1 have nothing to do with
them I would not ltke to involve
any Mini ters at all

Shri Raghunath Singh (Varanasi):
What 1s that Railway?

Shr1 Asocka Mehta. North-Eastern
Railway

Things like that These are my
personal cxperiences

1 am amazed that people tolerate
this I am not willing to tolerate it.
It 15 the responsibility of this admunus-
tration to look into the matter The
North-Eastern Railway should have
that much of efficiency and that much
of dependency that we find 1n the rest
of the country I cannot be a party
to havimg two nations as far as the
Railways are concerned, i;n this coun-
try What are the difficulties? It is
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for them to tell us. The fact remans
that the Railway Minister knows that
part of the country much better than
I can ever hope to know. That seems
to be a scandalous indifference, an
indifference which, 1if public opinion
was alert or public opinion was really
effective, would not have been to-
lerated for a single day

I would be failing in my duty i1 I do
not bring this matter up: not because
I represent a constituency from that
part of the country but having gone
round that part of the ecountry m re-
cent months, having seen day to day
and week by week the kind of trans-
port facilities we are providing to the
people across the Ganges, I say it 1s
a crymg scandal Unless 1t 18 correct-
ed, the Railway Minister has, I be-
leve, no justification for claiming that
he 1s dong all that could be done
Ministers have resigned for an acci-
denf What 1s an accident? It 18 a bad
thing It i1s a tragic thing An acc-
dent 1s bad enough An occasional
strangulation of a person may be very
bad But, the constant strangulation
that goes on, who knows, to number-
less people in that part of the coun-
try 1s a matter that ought to deserve
the closest attention of the Railway
Minister and his colleagues The Rail-
way Mmister comes from that part of
the country He has an intimate
knowledge of that part of the coun-
try 1 have no doubt in my mind that
he has the deepest devotion to that
part of the country I hope and trust
that during his tenure of office, he
will look into the matter and see to
1t that this crying scandal 1s set might

Once again, may I through you
appeal to the Railway Mimister that
the desiderata that I have pointed out
appear to me at least vital anq they
need to be gone into It may not be
out of place if a competent committes,
in case 1t becomes necessary, is ap-
pointed to look into the matter, Let
it not be said that once again we were
guilty of doing too little and too late,
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Shri Jaganatha Rao (Koraput): At
the outset, I wish to express my sense
of appreciation of the progress achiev-
ed by the railways during the last
year. The railways are the largest
undertaking in the public sector, and
they are not only a public utility
concern but also a revenue-earning
undertaking of the State.

It is really gratifying to note that
the income of the railways during
the last year rose to Rs. 34757
crores. The Railway Minister has
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against 114 million tons in the previoas
years. The wagon loadings aiso rose
by 8-3 per cent on the bromd gauge
and 9.5 per cent. on the metre gauge,
up to the end of December, 1957. The
overall coal logding in the country also-
increased by 6 per cent, and there was
a better utilisation of rolling-stock.
On the broad gauge, the net ton-miles
per wagon-day increased from 570
miles m 19856-57 to 630 during the-
period April-November, 1857, and on
the metre gauge, it rose from 210 to-
228 miles.

It is also a matter for satisfaction
to find that the indigenous equipment.
of railway stock has also increased
considerably. In the year 1957, 258
locos were manufactured, and 1500-
coaches and 16,800 wagons. It is also-
to be noted with pleasure that the
manufacturing capacity in the country
will conserve our foreign exchange,
because out of Rs. 87.95 crores provid-
ed for the purchase of rolling-stock
in this budget, Rs. 60.17 crores are
going to be spent within the country,
and only Rs. 27.78 crores are going to-
be utilised for the import of rolling-
stock.

In the field of amenities provided’
for third class passengers also, it is
to be noted that much progress has
been made. The income of the rail-
ways from third class fares is about
Rs. 110 crores, while it is only Rs. 14
crores from first class fares. From
this point of view, whatever has been
done for third class passengers towards
amenities is not only not sufficient,
but much more has still to be done.
The railways have done well in reser-
ving coaches for III class passengers
travelling up to certain distances, and®
also by providing them facilities for
advanced booking and giving them
reservation for sleeping berths. Re-
garding the amelioration of the work-
ing conditions of the staff, the railways:
have also done much. The railways
have introduced a pension scheme in
addition to the provident fund scheme-
and the employees who were in the-
employ of the railways up to Novem-
ber, 1087, were given the option to-
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+choose the provident fund or the pen-
sion scheme All the new entrants
will be entitled to the pension scheme
In the matter of medjcal and educa-
tional facilities also, much has been
done This 1s one aspect of the matter
for which I have expressed my appre-
<clation

Theresis the other aspect of the
matter for which the ranways still
owe a duty 1o the country 'The pub-
lic mind 1s now greatly agtated
pecause of the increasing number of
railway accidents resulting in loss of
life and property In the year 1953-54,
there were 3,282 accidents which
resulted not only m loss of hife but
loss of property worth Rs 28 lakhs
and odd, in addition to the money that
wds spent on (ompensation for loss of
ife and property In the yecar 1954-57,
there were 7 majo: accidents resulting
in loss of hfe and property This
vear started with the wunfortunate
accident at Ambala on the 1st January
resulting m the death of 36 persons
and loss of property The public have
a right to know from the Railway
Minister and the Railway Board as to
what the Railway Board 1s domng to
ensure safety to the travelling public

In the year 1954, the Railway Acci-
dents Enquiry Commiitee presided
over by the hon Dcputy Ministe:,
Shr1 Shahnawaz Khan, made certain
recommendations For rcviewing
them another committee was appoint-
ed under the same Chairman It made
certan 1ecommendations The Rail-
way Board reviewed all those recom-
mendations; and observed that some of
them have been 1mplemented and
some are gomg to be 1mplemented
The cause of most of these accidents
18 stated to be the failure of the
human element and 1In a few cases
only there was the question of sabo-
tage. But what 1s 1t that the Rail-
way Board have done to ensure that
there will be no failure of the human
element® The Railway Accidents
Enqury Commuttee recommend-
~ed that there should be train-
dng for the class IV staff, that the

reduced, that they should be paid
amply and so on But what is it that
the railways have done to see that
there is satisfactory working on the
part of the staff? It 1s the duty of the
Raillway Admimstration to see that
staff become safety-conscious, so that
the people can travel with safety.
Everyone who travels now has a feel-
g that air travel i1s more safe than
railway travel I hope the Railway
Ministry and the Railway Board would
see that such accidents do nat occur,
because the fear has started with the
major accidents

I would next with claiams The hon
Minister 1n his speech has said that
the number of claims pending have
been considerably reduced to 47,847
cases by November, 1857 But we
have no idea as to the monev tha!
was paid in 1957 towards compensa-
tion and the money that 1s covered
by the pending claams In the year
1955-56, Rs 3 crores and odd were
paid towards compensation for claims
In the vear 1956-57, a sum of
Rs 2,50,00,000 was paid I could not
gather from the literature supplied to
us what amount was paid in the year
1957 and the amount that 1s st:ll pay-
able if the claims are to be allowed
In this connection, 1 would refer to the
recommendations of the Railway Frei-
ght Structure Commr‘ttee regarding
the suitable amendment that they
have suggested, so that the railways
could taken up the lability as com-
mon carrier of goods m transit The
freight has been increased by 12} per
cent surcharge from 1st July, 1957,
but there 1s no corresponding advan-
tage conferred on the consignor or
the consignee, the reason given being
that the recommendations of the com~
mittee are still under consideration.
The consideration 1s almost compiete
and very shortly the Minister would
come forward with the revised rates.
I ask, when the 12§ per oent sur-
charge has already been levied from
the 1st July, 1857, why should not this
amendment guggested by the Railway
Freight Structure Ehquiry Committes
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be implemented? If that amendment
is carmed ou}, it will go a long way
to relieve the hardstup that the pub-
lic are now undergomng

Another disquieting feature of the
reilway administration which 1s re-
vealed from the budget papers is
that there is an increase in the ordi-
nary working expenses of the railways
which rose to Rs 268 85 crores in the
present year, which means an increase
of Rs 99 crores This increase 1s
said to be due to the additional staff,
the additional pay paid, etc We find
from the Report by the Ratlway
Board on the Indwun Railways, page
100

‘The total cost of staff includ-
ing that of staff on loan from the
Indian Audit and Accounts Ser-
vire 1ncreased by Rs 17,51,97,000
during the year as compared with
the figure for the previous year
Thc 1ncregse 1n cost 1s chiefly on
account off the increase 1n the
number of staff

As compared with the previous
year, there has been an 1increase
in the total number of staff em-
ploved on Government Railways
durmng 1956 57 by 27,462 on open
linc and by 2,053 on construction”

I would like to ask why so much
staflf should be employed Though 1
can see that there 1s an increase mn
traffic has the increase in traffic justi-
fied the employment of such huge
staff and such huge increase m ex-
penditure® The expenditure should
not exceed disproportionate to the
return that we get thereby

Then, I would like to refer to the
operational efficiency of the railways.
The speed of the goods tramn has come
down from 984 in 19855-56 to 960 in
1956-57 Y¥he speed has been declin-
ing steadily from the year 1950-51
This 15 on the broad gauge On the
metre gauge also, the speed has de-
creased from 841 in 1955-36 to 827
in 1066-57 There also, the wagon-
mile on the metre-gauge is very un-

satisfactory From 324 miles m
1950-51, it has come down to 28.7 in
1956-57, though the net ton muile has
increased from 203 to 210 The dairy
wagon-mile during 1956-57 is 467, but
the speed 18 only 9.60 miles per hour,
which meang that the wagon s kept
moving for 5 hours a day to cover 43
miles, which 1s not a satisfactory pro-
gress

Another fact I would hike to draw
attention to 18 that we have been
crediting to the development fund the
net surplus The appropriation to the
development fund ls much less in com-
parison to the rate of withdrawal
which 1s heavy The amount of
Rs 13 crores in the Develop-
ment ¥Fund would be reduced
to Rs 68 lakhs by the end of the
year At this rate, the Development
Fund wiall be depleted.

Then I wish to refer to some of the
local problems relating to the State
of Orissa to which I belong I would
first refer to the need for the location
of the divisional headquarters at
Kurda Road, which was alluded to by
my hon friend, Shr1 Asdoka Mehta
This XKurda Road was the head-
quarters under the Bengal-Nagpur
Railway There 1s also now the office
of the District Transportation Super-
intendent as also that of the Railway
Engineer Kurda Road 1s centrally
situated between Howrah and Waltair
which 1s the terminus of the South-
Eastern Railway It 1s really neces-
sary that the divisional headquarters
should be located at Kurda Road I
do not know why the Raillway Board
18 not 1n a position to decide this
question so far, though the other four
Divisions have  been operating
already

Then I would refer to the hght
railway which 1s running in between
Nowpada and Parlakimed: which hes
mn Orissa The distance is only 56
miles The engines are of the puranic
age There are four of them. They
are named Rama, Sita, Hanuman angd
Parasuram This railway was started
sometime m the year 1908 or sa. I
understand that Pgrasuram i1s now
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taking rest. Only three engines are
there. According to the time-table,
the distance of 58 miles is to be cover~
ed in 7} hours.

Mr. Deputy-Speaker: Is Parasuram
taking rest intentionally or made to
rest?

Shri Jaganatha Bao: I am not in a
position to say. The Railway Board
soay be able to say. I understand
that it refuses to come back to the
line,

1 would be glad if this distance is
covered in 74 hours, but it takes 12
hours and no passenger can be sure
of reaching the destination. I raised
this question last year; the position is
worse today.

Last year, the Railway Board con-
verted the metre gauge line from
Gudur to Renigunta, a distance of 52
miles into a broad gauge. This year,
there is a proposal to convert the
metre gauge from Gudiwada to
Bhimavaram. I suggest that at least
the metre gauge lines that have been
dismantled elsewhere may be used
here. That would not cost the Rail-
way Board much.

Naow I will refer to the subject of
opening of new lines. I know that no
new lines are going to be opened nor
are any new surveys going to be
made. Scientists have proved that
;reaching the moon has become easy.
But to get a new line is yet not so
easy.  The district of Koraput lies
‘between the Bastar region and the
Visakhapatnam harbour. This district
is rich in mineral resources, but at
present no industry has been develop-
ed there because of want of commu-
nications. I understand that a
Japanese firm is negotiating with the
Government for iron ore mines in
Bastar district. They want to have a
railway line from there to the port. I
hope Government would consider the
desirability and feasibility of having
a railway line passing through the
district of Koraput to the port of
Visakhapatnam which would benefit
the people there.

BShrl Thakur Das Malhotra (Jammas
& Kashmir): Sir, the Railway Budget
of 1958-59 is» worthy of appreciation
in all its aspects and the Ministry of
Railways deserves congratulations. om
this. But with all respect to the Gov-
ernment of India and the Railway
Ministry, I have no hestitation in say.
ing that the Budget, worthy of appre~
ciation otherwise, is most disappoint~
ing to the people of Jammu and
Kashmir State.

Before 1947, there was a railway
line from Sialkot to Jammu which
was linking the State with other
parts of the country. But after 1947,
that link was cut off. Since 10647,
not even an inch of that State is
brought under the railway line. The
demand from the people of the State
is very pressing and it is, I should
sey, Statewide. It is not only the
people who have made the demand
from there, not only their representa-
tives here, but the mosty popular and
beloved leader of the people of that
State, Bakshi Ghulam Mohammed has
made this demand not once but many
a time to the Government of India
and the Railway Ministry. Not only
this, but the Sadar-i-Riyasat, Yuvra)
Karan Singh, has also made mention
of 1t in his recent Address to the
Joint Houses of the State Legislature.
This shows the keenness of the people
of the State for the demand. In spite
if all this, no heed is being paid to it.

I wish to submit here this it is not
only out of any consideration of
luxury or the sentiment of beautifying
the State that this. demand is being
made. I should say it is the funda-
mental right of the people of that
State, and it is essential for the State
to develop in all respects. Railway
lines are laid for various reasons. The
most important of those reasong is the
political necessity for the line to be
laid in a certain part of the country.
If we examine this question from this
point of view, I can safely say that it
is certainly a necessity. The State is
situated on the border of India. It is
a border-State and it will remain to
be a border-State for all times ¢
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comes. Troops ought to be stationed
there and the movement of troops is,
and will be, more there than in any

other part of the country. Provisions
have to‘be brought to that State from

India. As it is, without railway line
there, we have to take those provi-
siens and effect the movement of our
troops through other modes of trans-

lime i3 1aid in the State.

It is not only from the political and
military point of view but otherwise
also, it is a necessity. There is a
sentiment, a feeling in the mind of
the common man there. He asks why
this step-motherly treatment to the
State in this respect. When it is as
good a State as other States in India,
why is such treatment being shown in
this respect? We have to remove this
sentiment and the sooner we do so the
better it is for the country. Apart
from all these reasons, it will also be
profitable for that State and for the
Railway Ministry to have a raflway
line there.

From the economic point of view
also, 1t is a necessity. When we had
a railway hine from S:alkot to Jammu,
there was a sugar mill working near
that line and it had te stop when that
link was cut off due to the partition
of the country. That sugar mill was
working there for a number of years
and it can even now work there
Capital can be invested there for other
mills too but it is not being invested
only because there is no railway line
It is not only that, but even to
fmprove the agricultural production
of that State and to ensure the due
price for the agricultural produce to
the peasants of that State, it is neces-
sary that we should lay a railway
line by which all the necessary imple~
ments, manures and other things
needed to improve and increase the
produce tan be had on cheaper cost.

Apart Irom that there are many
ndustries which are undeveloped only
because of the wbsence of the railway
fine. There are iron deposits. We

have coal there. We can develap iron
mines and there are other resources
too which can be developed but are
not being developed only because of
the absence of railway transport. Our
ill luck is that no attention is being
paid to us in this connection.

The main industry of that State is
the tourist industry. That is also
suffering very much because of the
absence of a railway line. We can
develop many stations there which
can serve as hill stations. It is not
only Srinagar or parts of the Kashmir
Valley but there are many stations in
Jammu Province also which could be
developed. But only because of no
easier means of transportation, those
parts of that State are left undevelop-
ed.

Then there is the timber industry.
Timber industry is the main industry
of that State. This industry is also
suffering from the absence of this
railway line. We have to export
timber from there and the cost is too
high to be profitable to export to its
maximum quantity. The Government
of that State 1s deprived of much of
1ts revenue because of the absence of
better means of transportation and the
industry to yield its full profits.

Apart from this we have to see as
to how we can develop the social
relations, I mean the social contacts
o?! the people of that State with those
of other States of India. Unless and
until we develop those contracts and
create better end easier means of °
conveyance for our people to come to
India and see how the people here
live, what facilities have they got,
how they are developing the country,
how they are serving their mother-
land, it is not possible for us to edu-
cate them in that respect and prepare
them to be able to serve the country
as well as others are doing.

From all this, what I mean to say
is this, Sir, that from the political
point of view, from the economie
point of view and from the social
point of view, it is essential and
absolutely necessary that we should
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take up the work of constructing the
railway line in the State as soon as
possible. I have to submit here, Sir,
that three or four years back this
work was taken in hand by the Minis-
try. There was a survey also and
that survey was made from Madhopuf
to Kathua which is about eight miles
in distance. That survey was made
and there was great encouragement
among the people of that State. We
thought that this ine would be taken
up soon. It might not be possible for
the Government or for the Railway
Ministry to,take 1t up as a whole, so
it might be taken up in parts. The
survey was made. It was completed
tfoo. After that survey was complet-
ed, then nobody knows, at least I do
not know, what happened to it and
why there was no further progress in
that direction. What I mean to submit
here, Sir, is that if it 1s not possible
for the Government to take up the
whole line from Madhopur to Sri-
nagar, or from Madhopur to Jammu at
a time, it may be done in parts, but
at least the first part, the survey of
which has been completed, should be
taken in hand and the railway line
should be laid as soon as possible
there.

Then, Sir, there is another point
which may be a little less in import-
ance, but still 1t is important from
the point of view of the public. Kash-
mir Mail, which runs from Pathankot
to Delhi—there is only one tramn-—it
is insufficient for the heavy traffic
that we have there. In summer, a
duplicate is run, but my submission is
that instead of that dupl:cate Kashmn
Mail, there may be one permanent
additional tramn to run It may be
called “Kashmir Express” or it may
be called by any other name, but it
should not be stopped in winter also
and should rom throughout the year.

With these words, I beg to submit
through you, Sir, to the Hon. Minister
of Railways that he should g:ve his
attention towards the gonstruction of
a railway line in Kashmir State at his
earliest possible convenience.
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1553 hrs.
{Sart BARMAN in the Chair.]
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Mr. Chairman: I am calling Shri
Das Gupta. The hon. Member will
have his chance later.

Shri B. Das Gupta (Purulia): Mr.
Chairman, let us look at the Railway
Budget from the socialistic point of
view and also from the common
man’s point of view, The railway is
a nationalised concern. It is run by
the Government and its pattern is dec-
lared by the Govemnment to be
socialistic.

First of all, everything has increas-
ed. We have got the budget figures
of 1958-59 and all other figures up to
1956-57. The surplus has increased In
1955-56 the surplus was Rs. 14°2
crores. Then, we find, in 1958-59 the
estimated surplus is Rs. 27°34 crores
The <cailway has made rapid stride
in everything. Of course, there has
been increase in fare too. This is for
the common man, the third-class pas-
sengers. Far upper class passengers, of
course, it has been proportionately
decreased. With the increase of earn-
ings, everything has increased. The
passenger traffic has increased from
13 million to 14 million miles, to keep
pace with this progress, the death
roll in accidents has also increased
the number of passengers killed and
injured in train accidents in 1955-56
was 16, in 1956-57, it has gone up to
276.

16 hrs.

In this plethora of increases, I may
be permitted to speak a word or two
about the third-class passengers.
Their amenities also have been in-
creased, it is claimed. But how do
they fare? The earnings from the
third-class passengers in 1855-56 were
Rs. 94 crores. In 1958-59, the estimat-
ed earning is Rs. 110 crores. From
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upper class passengers, in 1955-56, it
was Rs. 12°88 crores and in 1858-59,
the estimated earning is Rs. 14 crores.
The major railway earning, after the
goods traffic, is from third-class pas-
sengers. But, the major sufferers also
are they. I shall now deal with this
problem.

Over-crowding in the train remains
the same. It can be alleviated. But,
the outlook and approach in this dir-
ection are, I may say, unsocialistic.
The tragedy is that the Govi. are not
going to admit it and take any sug-
gestion which may be of use to them.
It has been stated in the report that
all available resources are being ex-
ploited to alleviate the overcrowding
of third-class passengers. But, what
do we find? I may venture to suggest
to the hon. Minister or Deputy Min-~
ister, that if they will take the
trouble just to board a train in Asan-
sol or Patna they will find it a her-
culean task to get into the train. Al
sorts of acrobatic feats are required to
get into a train. Fortunately if you can
have admission into the train, you are
sandwiched whether you are standing
or whether you are sitting. It is not a
very pleasant thing for our masters—
suv we call our people-—~to have this
experience. This is the kind of way
m wnich we are rnanagieg the rail-
wuays 1or our masters.

In these circumstances, air-condi-
uoneda coaches are still being increas-
ed. The other day, the hon. Minister
of Haiways said that he would con-
siaer this question of air-conditioned
coacnes. But, recently, I found from
a newspaper report that from Howrah
to Rourkela, air-conditioned coaches
are being introduced in a train. May
I know, in our country, what is the
necessity for these air-conditioned
coaches? What is the necessity
in our country for these
vestibule air-conditioned third class
trains? Is there any necessily? We
have done without these so long, we
can do without these now too. I must
say these are for the convenience £nd
comfort of that privileged section
against whom we have declared our
goal to be a socialistic pattern. So, I
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find that the Railway administration’s.
arrangement and management is not
primarily for the common man. Other-
wise, we could have done something
for them. It is not that we have got
no funds or something like that. The
difficulty is, our approach, our outlook
is different.

Therefore, we are not able to find
ways and means of giving facilities to
the common man. If we do anything,
we think that we are distributing,.
favours to them. It is not so. We are
not doing anything for our masters—
we have no reahisation of that. I rell
you, the people have not yet realised
that they are the masters of the
country. But, the moment they realise
that they are the masters of the
country, 1 think the Raiilway Board
will have to take recourse to a
different way.

Railway is a nationalised concern.
But, there is difference between
nationalisation and socialisation. It is
not socialised. At least when the-
Government have declared their goal
to be a socialistic pattern, I think they
should have given their attention
towards converting this Railway ad-
ministration to a socialistic pattern.
Unfortunately, we do not find that.

Now, leaving the common man,
let us come to the administra-
tion itself. Let us take the De-
mand No. 1. 1 have made a
hurried calculation—of course, I am
speaking subject to correction. What
do I find in the Demand No. 1 regard-
ing the expenditure for the Railway
Board? One hundred and ninety nine
officers get a pay from Rs. 500 to
Rs. 4000. The total provision made for
them is Rs, 24,20,000. When we come
down to .,the Establishment, what do
we find? The average pay ranges
from Rs. 37 to 144 and their number
is 532. Just imagine. India has a socia-
list pattern of Govt. and we are pro-
viding Rs. 24,29,000 for 199 versons
and in the same department, in the
same stage, we are providing only
Rs. 7,209,000 for 532 employees. Whenr
these employees cry for their bread,
they demand for their subsistence,.
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they are given the President's notice,
they are given the sack. You cannot
Just provide regular amenities and
«emoluments for them, but you can
Jprovide the sack for them. This is the
administration in our socialistic pat-
tern of Govt. So dissatisfaction is
rampant and why should it not be
rampant?

Accidents are increasing day by
day-—why? Have we enquired into
that? Of course, it is the carelessness
of the staff on the spot, no doubt, but,
what do we find? You do not congider
it worth just to care the lowest offi-
«cers, the employees in the lowest
grade. The signaller, when he enters
%his cabin, if he is to think of his starv-
ing child or of his starving wife, it
becomes very difficult for him to keep
his brain cool at the lever on which
depends the safety of the passengers.
“This is the real condition of the staff

d the employees whom you are em-
ploying and whom you are harassing.
“You just do not realise your respon-
sibility regarding this matter.

16.10 hra,

{PANDIT THAKUR DAS BHARGAVA in the
Chair.}

Even if you had half-realised this
responsibility, you would have had a
«different course for them. This ram-
pant dissatisfaction is for another
thing also, and that is for injustice.
One thing which I have found is that
T cannot expect any justice from the
administration. I am not criticising
jus for the sake of criticism. It is a
“4act. The persons whom you are em-
ploying have no confidence in you
and they do not expect any justice
from you. ¢

I have referred some matters re-
garding the injustice done to the
doctors of the South-eastern Railway
—to the Railway Board, to the Gen-
«eral Manager and to the Minister con-
«cerned. Time and again for the last
three months I have been knocking
-and knocking. The Railway Minister,

I may be permitted to say, happens
to be a friend of mine of thirty-five
years' standing; {FraT TR a1 &9
We have been together. I have gone
to him and I have placed this matter
before him. He has assured me of
justice. But now I find after so many
days a letter from the General Mana-~
ger of the South-eastern Railway that
everything is O.K. I can place all these
papers before you and even a layman
will find that sheer injustice has been
done to the railway doctors. Not only
this. In several cases I have found
that the general trend is that the rail-
way employees have lost faith in
justice. If that is not to be seriously
considered, if we ignore this and if
we claim that everything is OK., then
I think we will to living in a fool
paradise.

Coming to the aeminties, we are
building big things such as the Allaha-
bad station and so on. Now about a
small thing, rebuilding—an over-
bridge in Purilia station in the South-
eastern Railway—which was construc-
ted when the railway line was con-
structed first long ago. Now the pas-
senger traffic has increased, but un-
fortunately the over-bridge remains
the same. We have cried hoarse; we
have appealed again and again and
made representations, just to recon-
struct the over-bridge, but of no
avail. There is another small thing, a
railway crossing in the Purulia station
on the highway. The traffic has
increased; we have appealed again
and again for the diversion. There
has been a survey; inspectors and
managers came, but unfortunately,
nothing has been done.

A new railway line is being con-
structed from Phusru to Muri. It is
meeting the line from Purilia to
Ranchi at Begunkodar, at a distance
of 25 miles from Purilia—the narrow
gauge line which now exists from
Purulia to Ranchl. This distance of 25
miles of Narrow gauge should be con-
verted into board gauge. You are
spending crores of rupees, and this is
not going to cost much, but I do no
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find any proposal to cenvert it into
proad gauge. That area is going to be
industrialised soon. There is going fo
be a cement factory started at Jhalda.
Unfortunately, this has not been taken
into consideration.

These small things should not’ be
ignored, because the common man
judges the administration only by
these small things. Our people become
grateful to the administration if they
can find a little accommodation in the
train; they are satisfled if they can
find some small amenities and con-
veniences. The demand of our people
is not much. They are satisfled with
very small things, but still we are
unable to provide even those small
amenities to them, and that is the tra-
gedy. It is not due to want of means.
but it is due to want of a proper ap-
proach and outlook that we are being
unable to provide these things to our
people. We call them our masters. It
is a scandalous thing to see our mas-
ters running hither and thither at a
railway junction, and knocking about
here and there, not able to get into
the train.

As regards the consideration for the
common man, I wish to bring to your
notice a news itém which illustrates
how consideration is shown for the
common man in an independent
country. It was published in the
Hindusthan Standard of 25.2.1958:

“Parliament is to hear of an
appeal by a 50-year-old baker to
amend a law so that he can wake
up in time to get to work.

The baker and his wife, both
deaf and dumb, are today report-
ed to have disclosed their unique
problem to Brigadier Sir John
Smyth, a Member of Parliament.

The husband Ted Spephard has
to get up at 4 am. to work in a
Small bakery—and nothing yet
invented can wake him wup in
time.

He has tried keeping the lights
on and practising ‘1 must wake at
4 auto-suggesfion to no avail

Often he has fo sit up for most
of the night in order to guarantee
getting to work.

Mr. Shephard wants Parliament
to amend legislation forbidding
night baking which came into
force last year.

He seeks the right to start
work at 11 p.m. and go on until
7 a.m. permanently.

Brigadier Sir John Smyth is
quoted today as saying he is tak-
ing up the matter with the Min-
ister of Labour”

This is how in a democratic country
the common man is taken into con~
sideration. But here in our country,
do you feel, do you do anything for
the common man? Nothing. We find
our common men are ignored; they
are devoid of all sorts of amenities
which we can provide for them.

We should find out the root cause
of all these things. We all want that
the railway administration should be
better, should at least serve the com-
mon man and the employees too. I
think it is time to think seriously of
reconstructing the Railway Board,
which is practically conducting the
whole show,—in a different way. Let
us build a pyramidical structure from
that base. Make the workers fecl that
the concern is their own; let them
work with that feeling, and realise
that it is their own concern, that it is
their responsibility, and that they are
working for the nation. Unless we
have a new approach and a new out-
look, unless we can learn to apprecia-
ate the feelings of the common man,
whatever we may declare, we will
not be able to accomplish our task.

sft o Wo faw (FaUivw wg-
ugw) : W wAw gy e
ATeiT W &7 geue-Xs &7 S
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[ o dro firwr]

fararor @A b A A v AT § e
%o farrr A e cafs & § W
wit fegm & ¥ Saew ¥ w9 e
war & fn fow & Or ag fagrr fora Y
Ty EAEE A AR A § W A
wifore & wiws o fag raegar
TE &1 (AW wfu® ¥ wfys srar w1
gl ¥ g g i@ v g Afas
wfrs g #7 W wify iy @ W
§q Tg SWar H g ) e &
Fudee g2 fear § swfy ww@r o
w ¢ | VR @A, NeHEnE, TmE
g & iR wfa adF a7 37 &7
saey, &7 famme & u=y ag ¥ vaAfa
FEN@AIT NI S
1y § T4 TN 47 AW Y WIAEwXAT
i fort Forr fmmeT & ATy forr a1
¥ Y9 WA HAFg T gfaww |/ A
AezT AY  T7 GAwd AT F g aw
wiw g% & | T @ v faderor A%
GIH § ST O WA F W
gfawrd wEdde ¥ g Frar

&, v sa gfez ¥ ey o & B Femgeaer
® ar, forw &1 Mas IWE g
¥ ufwr ¥ ofus 3, wfus ¥ ofus
gfaad sra w2 1 dfr A dmar g s
&0 & fordrerer At ) F w1 7 gl
Iy Y ITTEd, § THaE A Igeisy
& & & | Tra N s 1t g,
I & fag, it gurk oF fax 7 =,
&o # saeqy & WA A frdrs
FEaNomay g Fdargfe
& OF FHATY HY 997 9 oyar & £
o Y€ WE &7 fady wHErd W
@ & 1 T syaet feaw g @
2o qzar § f5 arit A gie ) aw
o & & g gy # gfewr wdh @,
¥ Y gfawd el ot @, ag sw g
iR A gn sA &
ford st AT ey 1

Shri Jadhava (Malegaon): May I
pomnt out that there is no quorum iam
the House®

Mr, Chairman: The bell is being
rung.

Now there is quorum. The hon.

Member, Shri Bhagwan Din Mishra
may continue,

ft wo o firm - sfiry, AT F
ag +f fewrar maT @ f graTara F sy
stz g€ &

16.26 hrs,
[Mr Derury-SPEARER in the Chair.]

"X 37 & g o T wfire wr<y gor
o wfrew & ol arw 7 & arew
trafem v e framg g v e
Fa9iE fparr 7 femr I ag S
fear it o =feq ) ¥frer fawr faomer
q ag A Q@7 ¥ IT R gl
] A1 smafawar F fed | ooy oY
fadra Roft s iy svofr & Y sepfarer ey
A ATAT BT ST * I7 Y T A7) BT
MEERT TOF § AT T AR FEAT
fed | T? WA AR W@ ar
JEN AERT A ITF AT N A F
fasia w=TO & § srsfens R frar 52
A T qIT T qar qorm 5 g feay
# fom aeg & arfay ) wgfand &
FifaaY ¥ qraTaTg A€y a@q ¥ ag W
fadfr o qig 5 & QO aE X
AEqT TE W 9T G AR IT WY
AR g gaafi g 1@ ¥
wfaforr & ag 2war g fF 39 ] O
Gt & fir forer o3 Yo forrr & ot aw
ST oY €Y e, Sy Ay ST & A
¥ g & 1 39 & fosk ot F wowar §
fis amag Ko 7% g § a1 Lo ad gUd
21 et § Parsfirar faeey €, feelt &
g frely §, R A gart s A &
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et & wx Y X 1 & wwWar § T
I & a0k W aw fFdr T A W
st A faar o | A IR AT g WD
arfr § fe Dufafes 34 fm ok
TW ¥ vy gy gara Soit & qrfay) &
fatt wfws ¥ wfs gfnd s aff &
et | qg WY wiwE e & A g
Soft & arfagt & wfve ¥ afys g7 377
faaer oY sy Pav 1 dfew I A
gfrarat & wiww ¥ wfes w0 odt
aw aae e & | vafed & Iwa farer
* ST W A ¥ ¥T AT wrEly
AT A1 § i qefia o & fesal w1
TR agrT wifgd W ¥ & @7y AT
AN i oA & fesd Foieds &, ow aw
0 ra F §, I W aww I A
waeyqT A% v wifEd )

EFagir s frmar ¢ fis
far fewe arfagt A der wit ufvs
N AN waa N TS
g fs famr e ardt wfys <93
% gawAr g fr ag Ty &7 o Wga
AT A X I AT g avg A
s § ) faw Y gfe & s &
WX A WE &2 @ A wVgr &, we_r
w7 ¥ gfe & @ oaT w A S
) Wfgd 1| 9 wfoegei 6 Frgfeaat
NufrgdR g RN I TEH H
#g o § fe o7 &Y frgfel & o -
wey faar fewe arfal Y qer &
aga & gE @ 1 ¥feT 9 #Y Jamr
T @ faamr d ag e fFm & f
HUE "5 A1 AT qF THT W 6 &
17 & WfieT § oot a% oY T § 9
2 | faa® w1 qraw @19 & aTx O Y
¥ gwfy IeY &Y Y § 1 & q@AT wEen
g I fow fawrmr qro amed agi *
T AW & WA &9 gy g W
foret 2ram & wradY s ot

Y o g ¥ gogat g e o

W o fam fewz aram 7 we 9%, wav
7 fayr & ol & faa wrast
gy Iag § fr & AY A af & ¥y
T & I ft W weandr @ W
v fra g Fw oo o @
ot & Y § | F 2wy § e ogat
fararii & wre fpe wrooran axfenat
A § W o IR afenat &
afr N AT AT frar QY oad
N oy R a ¢, forely e Ay
faadr wifeq | AfeT & Joar § fr g
At A WX 9d fr & saw gy
foear & 1 e WY sare v wfge | wEe
7g % Irar § & over e s
FTH Y & | AT qopTe wEdt A fE
TAHT G- dA gy ¥ F7
wg ¢ fF 3eT wrew a Py @
af 9a@ are g Y far Y wnfg

T NI|F A A T §
@ AT ¥ @ Wx § Arenfegt
¥ af@ & wiws ¥ wiws vt gt
g ) afpa fam swwre wTamiedt &
syarear Y Y § S9¥ Fvw gr §
ITHY TLH wAY s & A T amar
# agaey fa¥ F71 IxEe g § o
@ o ¥ s @ «w gRewr &
IR R L AT L& AT HA ASAT A4
M AL I AT AN AT wA R
arz oft gt sl & oo arér & syareqy
Y @ o A7 QAR e T
IR AT W Wqaw gofese &
AATHE TR &1 waet foear ¥y aoe
A& Y W1 | AgH A TN F AT
w1 g § 3% fag ot F argan § fe
R faramr gu U s ) ) dar e
T AT § A § T W IE A IR
& ag ¥ A wifge | W @
Feear & wrew QUi WX W 8
& @ & 1 e orgh e wope &, ot



as58s

[oft we zo Hrm}

wri & Tear AW v g7 &, 9EN
forg & ¥t & T N @ ¥ WA
ok et #) e wifge fe T
Arer WY gl oy AR F o wgfeead
¢ I8 g W ) @ wfed B
FX o 72X ¥9 v faea war av )
arer Ao et A o fre dare A
AR IAE HETC AT AN W
srreqr ¥ a o AT A A H
wgac ¥ 1 fearr & sl forr o<y
¥ GuwT FT v § IR TG T
ghz ¥ e A wrawwar §

wgr a% WA fpawr & st
¥t frafiey &1 graew g gt o fn &
wgr & f5 xw A o &1 s oo
T | W W XA T 7€ AT B
g% & fis @3 faormr @ fegfiry gt foer
frdt fasiw o & ) & sw
wafag W o A ot srazgear & fr
W fergfiemar o ond e Wit o gy
¥ faq q7 wF I EW A< &
forgwar fear wid o faar ol ame
¥ 3 gu o ey et P

dur q7 fagw v fadew foar a1
T AT § W N faaet ok ow
ST EAIR L I NI T aq &
g WY g A ara R g #1 waEe
& @ § e 0w faoet & wyaeyr
3w afy § 1 T ST ¥ g AT
gy wfewax sae G ey wiR
& & quAr FCN geit | saw S ¥
aﬁm%ﬁﬁwﬂwigﬁmaﬁ@m
e gl Wi el S o g
€ w1 & | O wwerr F § 3 waer
wigar § 6 9t agr feaew fed o §
I X WA fTur wiw W7 § fdzw
ST wtfew a1 g 1 0 ar agy wfy
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nd Ied aTE Kw W far W
wifige el aqfn sEer @ et § o

w At & gatw ¥ gl agw
gt & W I ol e W e
o g 1 TE o g W% T
foram & 1 wft oot vy 7 § fn wi-
witea! #1 qx § gy e wifeg
IR g8 g8 gfard & oy wifgd »
AfieT Tra & I ey 93 W wiftoeT-
i s Ta ®T WA § 1 Qw
FATO T 9 &, W T ST 6
A ¥ G Y H qO F 9%
A § 1 qg wegwewr fRly agg &
W ey T+ o1 vy 1 @i
STl @ S A # s 9 gaend.
T & 3% A 7. gH WK w9 7 % T
firdiy = & 1 wiwTfEY w afew
sfaw 7T I o G sgEeqT
wrdY 7Y o T € AT AT g
T 7 AT @ A frdy

W G WY T AT W A A
s faemT s @ e wRIfa &
SR ¥ qgq w0 3 | W & g 9y
iR Asg H dag am A
wrar g fF S w sfaw gfad &
w1 Afe F ar g i 97 X g
%T I8 STATH 9% @7 & 6 & e w
ATAT & AL GHWT | Y 7 sror
o SIadEaT ) gu W, dwT W
AT & famm 78 faer 1 4% aawer
ST FFATE | WY wrawwar w A
wt § e o gfvaw S o aqufr
W T AE ¥ JweT B g7 37 WY Iy
AT G qARAT wrgg e & da F
TR ¥ WA v W W oy
¥RT w3 1w WY F qg wreer el
@ § dar fo wlt oo mrpam &
ww, oMy et &



asyy Ruilwey Butlpet— 38 FERRUARY 1958 General Discussion 2588

el aff § wify woww géend
ey gy W ofy ¢ 1 @feY T WiT
X firvr w TaGw sarr fewrm et

£

v & # qg wear wrgar § fn dw-
wffs QAT & oy Tz ¥ B
% % AL TAG ATET A JIAAT Sy
it o ¥feT wg A H W § )
# WTRGT AT G W AT g 3
fir ww af argr & o Forwrr Ay g
¥g wTw EFm WX agues faw e
AT Y §EE A A FEAT AT WA
I |17 7 ¥ W F aga glawr v
T

T oY 3 1 I WO e fafaeex
gTga ¥ frew wwon e F ey R gamay
9T AR F &Y qHFHHE Ier F2
w oY g fadas av & afe W@
T A W) 3% & fadaw sar
SIART %7 GO Glawrd v gy qHAv |

Mr. Deputy-Speaker: I understand
Shr1 Yadav wants to speak today as
he wants to go out tomorrow + If that

18 s0, he may speak now Otherwise,
fhe may speak tomorrow

W awmfe W - SIS AT,
FJgam A qE d g @1 Y
Tq ARG THAT AT AH WY IF A
T Y AT AT |

Mr Deputy-Speaker: Order, order
“This 1s not the way to conduct oneself
in the House

Is Shr1 Yadav going out of station?

Shri Yadav (Barabanki): Yes

Mr Deputy-Speaker: Then he may
save his turn now. Shn Bhanja Deo
amay speak tomorrow

ot wrew : FTSaw g, ST 3
Ao & frd oyt ot st fear g, v &
ford & s Y g A g F T
WO 9T WY A W wAT A

gt

74T 7T § W9 AW F 79-
g T w1 For fors frar ¢ Ak
T T 9T N fEay ¢ e gy aw W
TIEY T W, 99T §1ET
fagt oed & 1 xT § NE g6 W
fr fegam &t @@ qaadfy AT
T gHAaT IWT A FHET 9 iR
2, ooy W 7% & i s e @ R
ATy et T & W w1 9
QT 8, FfE 9 g7 qroEr § e
# frg o AT 39 ¥ 17 #Y 2@A
Mevgwfasg s gg v &1 afz
FAT FT wAEE TG FOT ¢ Q¥
FT AW X @, A WA §F T v
FE T FHAT § | UG F GANA
f& g &7 qoew ag § fe A
HIAAd § TET g7 qraTATy @ gl
ITRT A ¢, qQT I A sqaewr A
a9, afx ¥w gfee & Fwm o, @
fo TR TR wAE w9 T @R,
IH BT K& FoAT T FET AT AFAT &
frgrs & @R < & ug wEm WEAT
g fr faarelt & arar Tt sy oW
FTFT & @ &1 3E fAdeT AT
1 g 6 gy T e A § Wurw W
gfeara o, qgrax s fool T
e wery R ST & wraen
7 ¢, wfew 7g A o oy Y Foqerert
FFEETY AN g wfeF o fe
W& WAy ag ean e ¥ & fer
fes Wit & ararany o sfeear WK
wrgfaard § WY agr 9T I Y girend
A FE T AR w0 W AT
=m S faamar ¥ awE [ Wk
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[sfr woea]
Mmm%ﬁnw&&ag«
AT HT AT

w-we e T SR SRR
wrERw 9T §, e S & fag fas
5, ¥yt &y & feg o, o fe
feciwr & fag, gl fs dax s
wff &, te,xoo Ay due feg Mg
W NIAT FT IE FH G, DAY
won & 7 wmay fv ag g gw W
fow femm o aw ¥ aTE | W
FATHT TG AR & W I AT
I F WIEIX FT FTT AT §, @
@ W wigh fr T T wdEE
WX 7% 7 LA, TS Wi
AT TATE—aY @ S g
TR WX oy e S gl
JIe FA F W G AT Y 7N
ag et &1 5 ozl aramare gfrad
Y & TG I W W FR W A"
- o & qEe ¥ fa &7 9 g w6
soy w2 | v afidfeafa ag v o
A It Tt AT @ @
WG & T Wd & ISt
® ar 7 @ § W FEd A< da
T ¥ IrfT SUTET ¥ STET AT AW
REAR TR W R E

& 3 Pt # gl & qoew §
or fime odr ¥ ) q@ wead
¢ fiv Rod siwem ®) 77 S A g
¢ s =g Ity & gl & e
w1 § 7g vg WA § v qw aw
dfrr o TR ¥ ford do ot o
aff freeht & o aw gl &
WY FAT W T O 2@ ) W
W & @9 §—aw aF fiEit swe
% arh-gfewr w7 wer @ @ ssa
& 1 afs R o F do o g

§, 0 gt qe SR TR N vT
we ek § ? wowTe & are g frr
FERR Uz @Y umr fad
& ¥ wedie & faar fov  fr ag
owiE arefral & fag &, dfer agi 9T
oy Tt {5y § WX agt W W aw
9o T & | ¥ v F auiaay w
gfoerr w7y s § 7 3F wwwa § fr e
a% Fifaal o 357 W oy f
et &, artwmmn# /i wiT

W iy gfeai & am wET
srem AT § 1
g w2 aToE ¥ ww ¢ v ag W

T T A R T w fean wgar
oY TRT Y | WAL AT g § F anfrt
* gl &37 N g A faeper faeel
T ¢, e o § feoar s faar
ar @ &1 org W = § W) feod
AOUT AF @ & ! T WG WA
¢ 5 feft givfers AT & ames
w1 firay o R A M WA A e
AN W« Y v A g ma—
¢ ¥ IR I whaaTE, ST TAFT

ﬁ%wﬁm’tﬁgﬁméﬂmﬁﬁ
sgl 9 araraTa glre aff &, ag
W T & #o fogr sng 1 #E &
T 9EY WE 9, AT wErE w
aW § I %Y s W femy wmw o
faae & a q¢ arai & oy §
ag AT T AT Y, Forw wY wer
& o § femiew < fegr mar 1 A
w1 SR Y W AW §Y ¢ §, wifig-
farem @t ¢, ¥fwT guelt A W
R v o ot oy ag &7 oy Wy
P mm g war v
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wHTe o QAT ¥ IEr W Wk
wraRr Y g

W e & vl A aged W
SO YR ® T ave gEeamii Y WK
war 1 A wgar g e wreva afy e
g AN TSIy IR ER T W
T ¥ fawr 9 farame wR & fog
aaT A &1 g fad fears w0
T & | 3T FT AT FH-H AW
Ofgw gor w7 1 Iw forgd ww
AT € AT 4, At oF gHear & am
9 Ay W R, oft W Al
wredy, 3 fagey w9 § wwivar & fear
YA W AT F AT A AT WA
wrar &, g9 7 e ¢ fe A 9= fraelt
geg gk, Afiewr w1 s wrer o
2 gu § Wi s e adr fear
¢ fash 2w ) fEm & fad Wik A
@ ¥ fag qagF Wf F e
fear W o W fer e Y
&, fog A s ot fear ot
Ty s o } o s e
# A & yA-araT % wia 9 9w
& ¢, S99 & G- Wy Wi X
adr &1 oo e ot e, fafaeex
W Igrnfa &, & 99 @ g A
AR FW & | W@ 7 O I
N dRameE Moy g fs
[ H FHT FAT A4S AT A )
KA FAY 71 gt ww Y [ ¥ AW
w4, a1 TF TF {9 9 TF TF Feeqs
W feq s, AfeT IA-gTaTr &
AT & TAT A a6 W =\
g fear JET E ) RN W S
e T wifgd o

gL T WA ¥ XA, q®
o ¥ & wwer farat Wi gR O g
o fagum ¢, ¥ g T W
o oY e A, MR i wf wfew
weerarc § 1 d fis o ATl aee

-

a532

Fwg ¢ ow @ # W
gl 3 ot &Y, < &Y, oiw 8 o foww
FrrvAR ATt 1 g &
fe A qesA § OF &) fag amy
et g §—amt &
A &me & §Y, w1t o w1 &
HT AT ETH & ATAT § | W
T qTEE § WL # AFN
A &, @ W W @ TG T A
wwrn wifgd s foew W @3 S=-
fowrd gl—sk & At 9w ¥ ;W
wfay w W e s g —
F o ST, Y A9 AT T T g
R & Tan faa fear o, faw &
T ¥ &Er 9 fie o A e
w1 ITaRTE | w4 aficwdw gor € AR
IT & vt fowrd & e
fera ¥ o wré Sur w2w SowT
g, aft WeTHI QT o7 awar §,
@ T & W O f
I Y Y ST T AT AT &)
¥ 5 #7 WX faiy & § wAw
0 &1 S T 9k W\ Wfed o

o g AT § | aTh syaey
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mifear Az worfY @ W oy fE SRt
g e &€ foarm & = 1 & gowan
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TEAAT TE AT AT AT § 1 TR
o AT aEEr 7 o § e ot
qar F@Q mfEnt st § eF s
&t e awfr § 1 few & s fw
TFiE mfeqr @ ww AR A
g & | TTaR agt & Wi § serarfre
AT Are g g W afy W
fix Qa1 v & 1 afk ot v Wiy
Qe WH WY AT R Wi Iew
wfgwfEl & Je awm JET oy ™
g WY T 7 e wfe wfawfa
TR R AR g &
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ot amgwersr wt - W S
off ety & ford e AT §
fe mfedr &% arT @ 79g ¥ e gy
g fe s dadw X g * g IR
£ fs w1 T dee @ AW R
FOFTT & T T 7w 7

o oaw  § at wgar g B afz
qgr & W W TS AT F NI
et &Y Ay e 77 G WY AT HR
arfy # qq 7% J99 g fear amar
o q fin IS &34 * gufaw sqaear
T8 F & 9

JaTene WY © AT qEH A
o€ g fear ¢ 7

= qEw I aF A A ¢
9T 7 WA FT T § 7 IE T
wrgar g B awwt B a9 A gl
war # 7% & forawt fr 7 gred + o
417 g | A7 AT A S w1 A
wnfid o et Soft « sty iy gl
& fod off ag *1€ T2 oW |

g @& miFa #1 gl s1=
< T areaT 8, faarg az a2 Sy
¥F 5 @R g €I 9K T 9HE 61
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ot qEw  I@HT A &4 w4 g
g | ¥ TR AT AT ) 3G FE GRT AT
S A | agr woHa O ¥ ol
qreft 7Y AT | 77 % IO R ARy
F %77 WK IX 97 # W A 9@
F¥T | X AT FT TG AT W v
ﬁnimﬁéémﬁma{rm,

7T A AT W f | wgt e oy o
T T 9T

o & o 2 Ay WA arF g v
AT FTETE | AT I8 g Horar
Foare A qar wrr @ §, gy A
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N 3 gfaa qade 1 qur qogd
Y 7T At § | v ag & fafe-
AEITA T R, TUHT OF AqAT 7
W4 AT 3T FIATE | TF qHo Fo
fox 37 7w ¥ fw gfraa & s
Q@ 1 AG AGT WEG I AW
T W) TS iR & mer
FIH F@T & | ITHT a@*T safag
gy & 7 f a8 g a1 0w aaew
&1 % s fr gomeay agt d

N mEE « T ARG g2ew H
Yo o AT aAT ¥ AT § ot fiw afrrar
& o § o o gfAaw & o
g 1

ot TR § AT FAA 9T FET
rgar 971 fF sg¥ faamw A e
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A F AR g B wh
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FE Y TUET QF AT W
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yediferat w7%  woere 7t ) o
¥ faars, s &t wt & fears WK
wgF & a7 & fars e F R W
Mgt 2 W § | ¥ Y W g
& &gy war § —

“1t shall be the duty of every
railway servant to endeavour to
prevent any member of the family
from taking part in, subscribing in
aid of, or assisting in any other
manner any movement or activity
which is or tends to be directly or
indirectly to be subversive of the
‘Government as by law established
and where a railway servant is
unable to prevent a member of his
family from taking part in, or
subscribing in aid of or assisting
in any other manner any such
movement or activity, he shall
make a report to that effect to the
Government.”

& &Y vy g e ek =ifaw
F N magN e QN d frrag
*H ag FERCF A L

o B A AT GHAT T &
AT T F7 HH AU F@TE | I778
2 ¥ o & AFIT ATEIH FT & LU o—9—
]RY 9T | T F AZ Loo-U-{zY
FUT1 LRUR T ITH AT F Lo~¥-¢Yo
¢ faqr 71 WX HF A So—¥-130
T T T | FE A gUo—e—3W
7 &% fire gor & ofs gl A1 o9
aga ww far aw g & WO
5 ¢ g w1 featafa o @
oAt anfgd | dg § wfam & Quo—
w334 F d® fewriw fear @
¥frT waem & Iawr amp A e
{1 F argen g o weY qgew @ W
Wt g X

% gATE WX § e 34T g
¥ Frady wTae wraar i 1 ag TS

¥ ¥ gfaafiat & G & foad wrw
woft 81 wge # et F R
oxfeT § | W CTRY wTAT a9y 47 3w
§RT A% qR 974t 47 o1 i faer ® faw
%9 T7ar g wy i | W st qa
oG & AT & AT aget i o
ot @ § 1 o v xwE A F foer
oft & et & Nt fawr freree gt
&7 & faur wrar § ar gaTed W< fod
I § 1 & g § R woere Tw A
@ s 2

it worafir e : SuTers wEEy . . .

Mr. pmty-Speaker: Shri Raghu-
nath Singh was at the top; but, he
was absent at that time. Therefore,
he has suffered.

Shri Raghunath Singh: I am sitting
here since the last 4 hours.

Mr. Deputy-Speaker: When his turn
came he was not in his seat.

Shri Raghunath Singh: Then, tomor-
row, I may get a chance.

Mr. Deputy-Speaker: Surely.

st worgfar Tt : W9 F HAarem A N
fawa w0 fear &, o faasft @Y
waEr Y o, 9 §

afew § s WR AT aur
W DT #1999 fad & S
' W feerar wgar § foaw A a3
e fawmr & saw oy aw @
wi | oWy e e
WIS &F K HT T w4 AR S ?
T A EHT & 1 =TT & qE Ay 1
U BRI a7 9% 91 9gr o< fr gy
IR a# T ArEEl #v sqrEe Qe
) R AT AT R 4T
Feer g | AfeT AT B 9T oY
XewnT 9T W g T § ) gwh i
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Rk N saw g o =i

e araATT ¥ T Y § o of
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g ety e sh o W

&t w17 sqr fearar o e § e
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IS WPRET : ATy v ¥ Fod
W8 | A HAY o ager A |

STATEMENT RE: RAILWAY ACCI-
DENT AT SONARPUR STATION

The Deputy-Minister of Railways
(Shri Shahnawaz Khan): Sir, I very
much regret to inform the Housge
about an accident which occurred at
Sonarpur station on the Sealdah Divi-
sion of the Eastern Railway this mor-
ning.

While 8. 241 Up Canning to Cal-
cutta local tramn was moving out from
the branch platform line at Sonarpur
Station across the Down main-line, S
370 Dn local train which was appro-
aching from Calcutta, collided with
the fourth bogie coach of S 241 Up at
6 AmM. .

As a result of this accident, five
passengers were killed, ten received
grievous and J37, minor injuries,
Seventeen passengers with minor
1mjuries were treated locally and dis-
charged. The injured requiring hospi-
tal attention have been removed #io
the N.R. Sarkar Hospital and the B.R.
Singh Railway Hospital at Sealdah.
27 have been admitted into the former
and three into the latter.

The cost of damage to Railway pro-
perty is estimated atabout Rs. 87,500.





